
List of cases where e-Payment of Court fees was made during the month of  April-2023.

Court District Case No. Advocate

1 Central 589/2023 PRASHANT KUMAR 05.04.2023 29.03.2023

603/2023 10.04.2023 16.03.2023

636/2023 SAGAR SHIVAM 17.04.2023 12.04.2023

637/2023 SAGAR SHIVAM 17.04.2023 12.04.2023

657/2023 AASTHA SHARMA 18.04.2023 14.04.2023

658/2023 SUMIT SAURAV 18.04.2023 13.04.2023

669/2023 SAGAR SHIVAM 19.04.2023 03.03.2023

701/2023 SHAILENDRA BABBAR 27.04.2023 12.04.2023

2 Central R.K.ALAGH 01.04.2023 01.04.2023

No.
Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

ICICI BANK VS 
RAJA KISHORE 
THAKUR

TKW 
MANAGEMENT VS 
ORIENT CRAFT 
LIMITED

ABHINAV 
JAGANATHAN

ICICI VS NARESH 
KUMAR

ICICI VS VAISHALI 
ARORA

ADIDAS AG VS 
ASHOK KUMAR

CANARA BANK VS 
NARAIN DAS 
DRUG STORE

ICICI VS ASHVEEN 
KAUR SODHI

ICICI BANK VS. 
RAM SHANKAR

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS(COMM)
566/2023

NITIN ANEJA VS 
RAJ KUMARI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

VISHWENDRA VERMA 01.04.2023 31.03.2023

KSHITIZ AHUJA 01.04.2023 31.03.2023

VIJAY MALHOTRA 03-04-2023 27-03-2023

SUBHASH CHANDRA 03-04-2023 07-03-2023

DEEPAK RAO 05-04-2023 20-03-2023

VIJAY PRAKASH 05-04-2023 20-12-2022

ANKUR MAHINDRO 10-04-2023 05-04-2023

11-04-2023 10-04-2023

11-04-2023 17-12-2022

ALOK KUMAR(P), 13-4-2023 05-04-2023

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS(COMM)
567/2023

LIC HOUSING FI-
NANCE LTD VS 
AMIT HANS 

OMP(COM
M)48/2023

VIVEK BHATIA VS 
SBI CARDS& PAY-
MENTS 

CS(COMM)
581/2023

SUBHASH CHAN-
DER PURI VS 
VIKAS SINGH 

CS(COMM)
582/2023

M/S KANCHAN 
FASHION PVT LTD 
VS SHARMILA 
CREATIONS  

CS(COMM)
585/2023

MRS.SITA DEVI VS 
M/S SHIV 
SHANKAR TRAD-
ING 

CS(COMM)
586/2023

HPL ELECTRIC & 
POWER VS M/S 
COLOCUBE 
TECHNOLOGIES 

CS(COMM)
598/2023

ANAMIKA 
CHOPRA VS TOF-
FCOVER CORE 

CS 
(COMM)/6
12/2023

SPG COMSUMER 
PRODUCTS PVT 
LTD Vs SIDDHI 
GUPTA

BIKRAM SINGH 
PATEL(P),

CS 
(COMM)/6
13/2023

MOHD MURSALIN 
Vs WASID AHMED 
GANAEI

NARENDER 
KUMAR(P), & sohela 
khan

CS 
(COMM)/6
23/2023

ICICI BANK Vs 
SUNIL JOHN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

ALOK KUMAR(P), 13-4-2023 05-04-2023

SAKET GROVER(P), 18-04-2023 21-03-2023

SAGAR SHIVAM(P), 18-042023 03-03-2023

VARUN CHANDIOK(P), 24-04-2023 20-04-2023

24-04-2023 07-03-2023

AMIT GUPTA(P), 24-04-2023 03-04-2023

25-04-2023 13-04-2023

NEHA MS(P), 25-04-2023 13-04-2023

27-04-2023 18-04-2023

CHETAN ROY(P), 28-04-2023 24=04=2023

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/6
24/2023

ICICI BANK Vs 
YATINDRA 
NIRVIK

CS 
(COMM)/6
55/2023

M/S SUPREME 
SALES AGENCY Vs 
M/S ECONSHIP 
TECH PVT LTD

CS 
(COMM)/6
63/2023

ICICI BANK Vs 
MANJU DAGAR

CS 
(COMM)/6
80/2023

STATE BANK OF 
INDIA Vs BRIJ 
MOHAN 
SHARMASOLE 
PROP JAN 
CHEMIST

CS 
(COMM)/6
81/2023

M/S KANCHAN 
FASHION PVT LTD 
Vs NITISHA 
BULCHANDANI

SUBHASH 
CHANDRA(P),

CS 
(COMM)/6
82/2023

M/S DARBAR 
CHEMICALS Vs 
MOHIT 
POLYTECH PVT 
LTYD

CS 
(COMM)/6
87/2023

SANDEEP GOYAL 
Vs A ONE 
TRADERS

Himanshu Rajora(P),

CS 
(COMM)/6
88/2023

SQUARE YARDS 
CONSULTING  
PRIVATE LIMITED 
Vs HAMED 
SABERI 
ENTERPRISE 
INDIALIMITED 
ORSCS 

(COMM)/6
98/2023

CHIRAG GUPTA 
PROPRIETOR OF 
KENT 
INDUSTRIES 
THROUGH ITS 
AUTHORISED 
ATTORNEY RAJ 
KUMAR SHARMA 
Vs GOY AM 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR SH 
DHEERAJ JAIN

Rita Sanghavi(P),

CS 
(COMM)/7
04/2023

DAMS SKY PVT 
LTD Vs 
PROFESSIONAL 
CAREER AND 
TRAINING 
INSTITUTE 
SHIMLA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

28-04-2023 24=04=2023

CHETAN ROY(P), 28-04-2023 24=04=2023

28-04-2023 21-04-2023

29-4-2023 25-04-2023

3 Central 01.04.2023 07.03.2023

SH. DEEPAK KAUSHIK 01.04.2023 29.03.2023

01.04.2023 15.02.2023

MS. ANJU BAGAI 05.04.2023 28.10.2022

SH. DEEPAK RAO 05.04.2023 20.03.2023

SH. DEEPAK KAUSHIK 06.04.2023 03.04.2023

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/7
05/2023

KRBL LIMITED Vs 
CHAMAN LAL 
SETIA EXPORTS 
LTD

SUDARSHAN 
BANSAL(P),

CS 
(COMM)/7
06/2023

DAMS SKY PVT 
LTD Vs 
PROFESSIONAL 
CAREER AND 
TRAINING 
INSTITUTE 
TANDA 
FRANCHISECS 

(COMM)/7
07/2023

PADAM GUPTA Vs 
PIYUSH 
AGARWAL

SUBHASH 
CHANDRA(P),

CS 
(COMM)/7
19/2023

ICICI BANK 
LIMITED Vs 
SATISH KUMAR

SHAILENDRA 
BABBAR(P),

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
573/2023

M/S KANCHAN 
FASHION PVT. 
LTD. V/S SARITA 
WADERA

SH. SUBHASH 
CHANDRA

CS(COMM) 
574/202

ICICI BANK LTD. 
V/S RAKESH 
KUMAR & ANR.

CS(COMM) 
575/2023

LIC HOUSING 
FINANCE LTD. V/S 
AJAY RATRA

SH. VISHWENDRA 
VERMA

CS(COMM) 
590/2023

M/S S. CHAND & 
CO. LTD. V/S 
CHANDRA 
BHANN, PROP. OF 
M/S HARIZON 
BOOK & 
STATIONERS

CS(COMM) 
591/2023

RAM PRASAD 
SWAMI, 
PROP. OF M/S 
ASHUTOSH 
ENTERPRISES 
V/S 
M/S SHIV 
SHANKAR 
TRADING CO.

CS(COMM) 
593/2023

ICICI BANK LTD. 
V/S DEEP 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. M.K. KAUSHIK 06.04.2023 09.01.2023

SH. TUSHAR GUPTA 10.04.2023 28.02.2023

SH. ADITYA GIRI 10.04.2023 17.03.2023

11.04.2023 30.01.2023

SH. SACHIN CHAWLA 12.04.2023 26.05.2023

SH. ALOK KUMAR 13.04.2023 05.04.2023

SH. VIKAS CHOPRA 15.04.2023 12.04.2023

SH. VIKAS CHOPRA 17.04.2023 12.04.2023

SH. VIKAS CHOPRA 17.04.2023 12.04.2023

17.04.2023 02.01.2023

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
594/2023

M/S KIRAN 
ROADWAYS PVT. 
LTD. V/S 
M/S ALTECH 
INFRASTRUCTUR
E PVT. LTD.

CS(COMM) 
600/2023

MEENAKSHI 
GOEL V/S YFC 
PROJECTS PVT. 
LTD.

CS(COMM) 
601/2023

M/S ANKUR PIPES 
PVT. LTD. V/S 
MANISH 
JAISWAL, PROP. 
OF OM TRADERS

CS(COMM) 
609/2023

SHREE RAM 
ENGINEERS V/S 
M/S PRASHANT 
ELECTRICO

SH. NAVEEN 
BHARDWAJ

CS(COMM) 
614/2023

M/S CHAHAT 
JEWELLERS V/S 
M/S VARDHMAN 
JEWELS

CS(COMM) 
626/2023

ICICI BANK LTD. 
V/S SURJEET 
SINGH

CS(COMM) 
632/2023

ICICI BANK LTD. 
V/S DAVINDER 

CS(COMM) 
640/2023

ICICI BANK LTD. 
V/S HIMANI 
SAXENA

CS(COMM) 
641/2023

ICICI BANK LTD. 
V/S PRABHAKAR 
MISHRA

CS(COMM) 
642/2023

STATE BANK OF 
INDIA V/S RAVI 
BALUJA, PROP. OF 
HONEY KIDZ

SH. VARUN R. 
CHANDIOK



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. ASHISH GARG 17.04.2023 N/A

SH. DURGESH GUPTA 17.04.2023 05.04.2023

SH. S.M. GUPTA 18.04.2023 06.01.2023

SH. VIKAS CHOPRA 19.04.2023 10.04.2023

SH. MANMEET SINGH 21.04.2023 19.04.2023

SH. TUSHAR GUPTA 24.04.2023 11.04.2023

25.04.2023 21.04.2023

SH. ABHISHEK YADAV 25.04.2023 21.04.2023

27.04.2023 21.04.2023

SH. RAJESH KUMAR 28.04.2023 23.11.2022

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
643/2023

KHANEJA 
MOTORS V/S 
TEMPO INDIA 
SPARES

CS(COMM) 
644/2023

SPACE 4 
BUSINESS 
SOLUTIONS PVT. 
LTD. 
V/S DISTRICT 
MAGISTRATE 
WEST

CS(COMM) 
656/2023

M/S ASHISH 
PAPERS PVT. LTD. 
V/S CREATIVE 
INDUSTRIES & 
ORS.

CS(COMM) 
664/2021

ICICI BANK LTD. 
V/S TASIM

CS(COMM) 
679/2023

AGGARWAL 
POLYPLAST PVT. 
LTD. V/S 
L D K LAMI 
PRINTS PVT. LTD.

CS(COMM) 
683/2023

MILAN 
MADHUSUDAN 
KARIYA V/S AMIT 
KUMAR GUPTA, 
PROP. OF AONE 
INTERNATIONAL

CS(COMM) 
690/2023

RAMESH KUMAR 
V/S RAJESH 
KHANNA

SH. RAJEEV KUMAR 
JHA

CS(COMM) 
691/2023

UMESH YARN 
AGENCIES V/S G & 
S TEX KNITS

CS(COMM) 
700/2023

MADHU BANSAL 
V/S RAM 
CHANDRA RATHI

SH. AVNEET SINGH 
SIKKA

CS(COMM) 
708/2023

M/S VIKAS 
PUBLISHING 
HOUSE PVT. LTD. 
V/S 
MOHIT SHARMA 
& ANR. PROP. OF 
M/S READ & 
WHITE



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. ARCHIT SINGHAL 29.04.2023 27.04.2023

29.04.2023 25.04.2023

4 Central SH. TPS KANG 01.04.2023 29.03.2023

SH. YUNUS SAIFI 01.04.2023 28.03.2023

SH. YUNUS SAIFI 01.04.2023 17.03.2023

SH. YUNUS SAIFI 01.04.2023 28.03.2023

SH. D.K. JAIN 01.04.2023 16.03.2023

SHALINI PANDEY 10.04.2023 27.03.2023

SHALINI PANDEY 10.04.2023 25.03.2023

DEEPAK KAUSHIK 11.04.2023 27.03.2023

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
717/2023

M/S GURDAYAL & 
SONS V/S M/S 
SAGA PAPERS

CS(COMM) 
718/2023

ICICI BANK LTD. 
V/S SAMEER 
KHAN & ANR.

SH. SHAILENDER 
BABBAR

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

CS 
(COMM)-
571/2023

M/S TULLIO GIUSI 
SRL VS. M/A 
ALLEANZA 
POLYMERS & 
SERVICE

CS(COMM)
-572/2023

ICICI BANK LTD. 
VS. UDAY JAIN

CS(COMM)
-577/2023

ICICI BANK LTD. 
VS CHETAN VATS

CS(COMM)
-578/2023

ICICI BANK LTD. 
VS. M K ROCK 
TECH PVT. LTD.

CS 
(COMM)-
579/2023

CANARA BANK VS. 
M/S SONI 
ENERPRISES 
TRADING AND CO. 
AND Anr

CS 
(COMM) 
597/2023

STATE BANK OF 
INDIA V/S 
SIDDHARTH VAID

CS 
(COMM) 
596/2023

STATE BANK OF 
INDIA VS. MOHIT 
SETH

CS 
(COMM)61
0/2023

ICICI BANK LTD. 
V/S M/S 
M.A.ENTERPRISE
S



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

BIKRAM SINGH PATEL 13.04.2023 27.03.2023

SH. VIKAS CHOPRA 17.04.2023 12.04.2023

SH. RAKESH KUMAR 17.04.2023 02.02.2023

SH. NEERAJ DAHIYA 20.04.2023 28.03.2023

SH. VIKAS BHATIA 21.04.2023 06.04.2023

SH. VIKAS BHATIA

SH. VIKAS BHATIA 21.04.2023 06.04.2023

SH. SUMIT SAURAV 25.04.2023 13.04.2023

25.04.2023 21.04.2023

25.04.2023 10.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

CS 
(COMM)62
9/2023

M/S SPG 
CONSUMER 
PRODUCTS PVT. 
LTD V/S JAGVIR 
SINGH

CS 
(COMM)-
645/2023

ICICI BANK LTD. 
VS. NITIN KUMAR 
AGGARWAL

CS 
(COMM)-
646/2023

M/S SIRI IN FIN 
LEASE PVT. LTD. 
VS. HARISH 
CHANDRA 
AGARWAL

CS 
(COMM)-
673/2023

M/S KONCEPT 
SOLUTIONS PVT. 
LTD. VS. M/S 
DAGAR 
HOSPITALITY 
AND 
INFRASTRUCTUR
E PVT. LTD.CS(COMM)

-676/2023
AMIT KHANNA VS. 
PARVEJ

CS 
(COMM)-
675/2023

AMIT KHANNA VS. 
KHALID 
CHOUDHARY

CS 
(COMM)-
675/2023

AMIT KHANNA VS. 
KHALID 
CHOUDHARY

CS 
(COMM)-
684/2023

CANARA BANK VS. 
SAI TRAVELS

CS 
(COMM)-
686/2023

NIKE INNOVATE 
CV VS. ASHOK 
KUMAR

SH. PRAMOD KUMAR 
SINGH

CS 
(COMM)-
689/2023

BALAJI TRADING 
CO. VS. M/S BEE K 
BEE PRINTS PVT. 
LTD.

SH. ATUL KUMAR 
SHARMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

26.04.2023 17.04.2023

27.04.2023 10.04.2023

MAMTA PAL 28.04.2023 28.03.2023

28.04.2023 17.04.2023

30.04.2023 19.04.2023

ANARJEET RAI 30.04.2023 25.04.2023

5 Central VISHWENDRA VERMA 01.04.2023 01.04.2023

VISHWENDRA VERMA 01.04.2023 01.04.2023

KUSHAL KUMAR 01.04.2023 01.04.2023

RAVI SHANKAR GARG 01.04.2023 01.04.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

CS 
(COMM)-
694/2023

CANARA BANK VS. 
SYED SHAIM ALI

SH. PRATAP CHANDRA 
RANA

CS 
(COMM)-
699/2023

M/S SHASHI 
DHAWAL 
HYDRAULICS PVT. 
LTD. VS. MILIND 
THAKAR 

SH. YASH 
CHATURVEDI

CS 
(COMM)-
712/2023

CANARA BANK VS. 
SHRI DALIP 
KUMAR

CS 
(COMM)-
711/2023

RAJENDER 
PRASAD V/S 
PARAMJIT SINGH 
& ORS

ABHAY MANI 
TRIPATHI

CS 
(COMM)-
713/2023

UNION BANK OF 
INDIA VS. ANSHU 
MISHRA & ORS.

KAMAL KANT 
CHHABRA

CS 
(COMM)-
714/2023

M/S SURENDER 
KUMAR JAIN V/S 
M/S JAY COLOUR 
COMPANY

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
569/2023

LIC HOUSING 
FINANCE LTD. V/S 
DEEPAK KUMAR 
CHATTERJI

CS COMM-
570/2023

LIC HOUSING 
FINANCE LTD. V/S 
HEMANT 
SHARMA

EX. 
COMM-
174/2023

KOTAK 
MAHINDRA 
PRIME LTD. V/S 
ANAND KUMAR

EX. 
COMM-
175/2023

M/S KOTAK 
MAHINDRA BANK 
LTD. V/S SH. 
BHANU 
CHOUDHARY AND 
ANR.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ASHOK KR. SINGH 03.04.2023 03.04.2023

ALAMINE 03.04.2023 03.04.2023

05.04.2023 05.04.2023

PRASHANT KR 05.04.2023 05.04.2023

W R KHAN 05.04.2023 05.04.2023

SAHIL GOYAL 06.04.2023 06.04.2023

SHIVAM TYAGI 06.04.2023 06.04.2023

06.04.2023 06.04.2023

ANISH BHOLA 10.04.2023 10.04.2023

PRASHANT KR 10.04.2023 10.04.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

EX COMM-
181/2023

FORTUNE CREDIT 
LTD. V/S 
UTKARSH 
TRADING 
COMPANY

EX. 
COMM-
182/2023

A.K.D.K. JAIN 
TRADING PVT. 
LTD. V/S GULATI 
SUIT AND 
DUPPATA

CS COMM-
583/2023

MRS. SITA DEVI 
V/S M/S GEETA 
ENTERPRISES

PAWAN SINGH 
TANWAR

CS COMM-
584/2023

ICICI  BANK LTD. 
V/S SHIV SHAKTI 
ENTERPRISES

EX. 
COMM-
185/2023

SBI CARDS AND 
PAYMENT 
SERVICES LTD. 
V/S FARHAN

CS COMM-
592/2023

GARG AND 
COMPANY V/S 
M/S BALA JI PLY 
PLACE

MISC DJ-
218/2023

BANK OF INDIA 
V/S SUBHASH 
SURI

EX.COMM-
193/2023

HDFC B ANK LTD. 
V/S BALWINDER 
SETHI

MANISH SHANKAR 
VERMA

OMP(I)CO
MM-
342/2023

HDFC BANK LTD. 
V/S SUPER FAST 
LOGISTICS PVT. 
LTD. 

CS COMM-
604/2023

ICICI BANK LTD. 
V/S SATYAJEET 
BHARTI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

RAHUL KADYAN 11.04.2023 11.04.2023

11.04.2023 11.04.2023

Not Available 12.04.2023 12.04.2023

Not Available 12.04.2023 12.04.2023

RAUNAK PAREKH 12.04.2023 12.04.2023

HITESH KR. 12.04.2023 12.04.2023

ALOK KR. 13.04.2023 13.04.2023

VANDANA BHATIA 13.04.2023 13.04.2023

PUJYA KR. SINGH 13.04.2023 13.04.2023

ANISH BHOLA 13.04.2023 13.04.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

EX.COMM-
199/2023

ASHOK KANODIA 
V/S UNILEC 
ENGINEERS LTD. 

EX.COMM-
200/2023

HDB FINANCIAL 
SERVICES LTD. 
V/S GAURAV 
KUKKAL

SYED HUSAIN ADIL 
TAQVI

CS COMM-
615/2023

LIC HOUSING 
FINANCE LTD. V/S 
VIKAS YADAV

CS COMM-
616/2023

LIC HOUSING 
FINANCE LTD. V/S 
PRABHU 
NARAYAN 
MISHRA

CS COMM-
617/2023

MANLIFT INDIA 
PVT. LTD. V/S AZZ 
INFRASERVICES 
LTD.

EX COMM-
206/2023

MR. RAHUL 
BANSAL V/S 
SCHOLAR ALLEY 
PVT. LTD. 

CS COMM-
627/2023

ICICI BANK LTD 
V/S SUKHVINDER 
SINGH 

CS COMM 
-628/2023

CANARA BANK 
V/S SATYA 
NARAIN GUPTA 

OMP 
COMM 
-53/2023

deepak dua and anr 
v/s m/s pnb 
housing finace ltd 

OMP (I) 
COMM 
349/2023

HDFC BANK V/S 
DEVENDER RAM 
PARSAD 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 15.04.2023 15.04.2023

AASTHA SHARMA 17.04.2023 17.04.2023

ANISH BHOLA 17.04.2023 17.04.2023

ANISH BHOLA 17.04.2023 17.04.2023

ANISH BHOLA 17.04.2023 17.04.2023

SAGAR SHIVAM 17.04.2023 17.04.2023

AASHEESH SHARMA 18.04.2023 18.04.2023

ANISH BHOLA 18.04.2023 18.04.2023

ANISH BHOLA 18.04.2023 18.04.2023

ASHISH VERMA 18.04.2023 18.04.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

OMP(I) 
COMM-
350/2023

HDFC BANK LTD. 
V/S RISHABH 
JAIN

CS COMM-
638/2023

ASK AUTOMOTIVE 
LTD. V/S ASHOK 
KUMAR

OMP(I)CO
MM-
355/2023

HDFC BANK LTD. 
V/S UNSED HAJIR 
KHAN

OMP(I)CO
MM-
356/2023

HDFC BANK LTD. 
V/S NITENDER 
RAMAVTER

OMP(I)CO
MM-
357/2023

HDFC BANK LTD. 
V/S LAKSHAY 
JAIN

CS COMM-
639/2023

ICICI BANK LTD. 
V/S HARI 
PRAKASH

EX.COMM-
214/2023

REETA JAIN 
PROP. JAIN 
ASSOCIATES

omp(i) 
comm-
368/2023

hdfc bank ltd. V/s 
puneet kumar

OMP(I)CO
MM-
369/2023

HDFC BANK LTD. 
V/S SANJAY 
MAHABIR SINGH

EX.COMM-
215/2023

TEXTILE INDIA 
V/S SHREE SIDHI 
VINAYAK 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

RAHUL SHUKLA 21.04.2023 21.04.2023

MUKESH KR. 21.04.2023 21.04.2023

SANJAY KUMAR 24.04.2023 24.04.2023

ANUJ MALHOTRA 25.04.2023 25.04.2023

ANISH BHOLA 25.04.2023 25.04.2023

REGULAR 25.04.2023 25.04.2023

BASANT KR. GUPTA 25.04.2023 25.04.2023

DEEPAYAN MANDAL 26.04.2023 26.04.2023

28.04.2023 28.04.2023

ANUBHAV MEHROTRA 28.04.2023 28.04.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
677/2023

RACHIT GARG V/S 
SURESH 
CHANDRA 
SHARMA

OMP 
COMM-
57/2023

NIMMALA 
SRIKANTH V/S 
SBI CARDS AND 
PAYMENT 
SERVICES 
LIMITED

EX. 
COMM-
229/2023

DAGA TRADING 
COMPANY PVT. 
LTD. V/S WIG 
BROTHERS 
CONSTRUCTION 
PVT. LTD.

EX. 
COMM-
230/2023

INDUSTRIAL 
PIPING 
PRODUCTS V/S 
KUMAR 
ENGINEERING 
CORP.

OMP(I) 
COMM-
391/2023

HDFC BANK LTD. 
V/S KAMAL 
BHALLA

MISC DJ- 
262/2023

PNB V/S M/S 
SUPER 
INDUSTRIES

EX. 
COMM-
231/2023

SH. KRISHAN 
MANGAL 
ROPERIETOR OF 
M/S SHRI BALAJI 
TRADING 
COMPANY V/S SH. 
RAJBIR JAGLAN 
@ RAJVIR SINGH 
JAGLAN 
PROPERITOR OF 
M/S VIJAY 
BREEDINGS 
FARM AND 
HATCHERIES.

CS COMM-
696/2023

PARAG 
INTERNATIONAL 
V/S OPERA 
GLOBAL PVT. LTD. 

EX. 
COMM-
236/2023

HDB FINANCIAL 
SERVICES LTD.  
V/S RITIKA R 

RAVINDER KR. 
AGARWAL

EX.COMM-
239/2023

M/S SCHOLASTIC 
INDIA PVT. LTD. 
V/S J.B.S 
PUBLISHERS AND 
DISTRIBUTORS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

SHRAVAN KR. BANSAL 28.04.2023 28.04.2023

SUNITA SINGH 28.04.2023 28.04.2023

SUNITA SINGH 28.04.2023 28.04.2023

AKSAY BEDI 28.04.2023 28.04.2023

NEERAJ SURI 29.04.2023 29.04.2023

6 Central VIVEK SRIVASTAVA 01.04.2023 24.03.2023

MAHESH KATYAYEN 01.04.2023 13.03.2023

ANKITA WADHWA 01.04.2023 NA

10.04.2023 NA

10.04.2023 NA

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
709/2023

KIRORIMAL 
KASHIRAM 
MARKETING V/S 
BHOLE NATH 
FOODS LTD.

EX.COMM-
240/2023

ICICI BANK LTD. 
V/S PADEEP GIRI 

EX.COMM-
241/2023

ICICI BANK LTD. 
V/S MOHD 
FARMAN 
KURESHI

CS COMM-
710/2023

ABDUL WAHAB 
KHAN V/S MOHD. 
SHAKEEL ALIAS 
TIGER

EX. 
COMM-
248/2023

M/S VISHNA 
INDIA NIDHI LTD. 
V/S SHRI DEEPAK 
KUMAR SAINI

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

CS(COMM) 
568/2023

DAYANAND 
ANGLO-VEDIC 
COLLEGE TRUST 
VS KAVIRAJ 
KHAZAN CHAND 
QUETTA DAV SR. 
SEC. SCHOOL

CS(COMM) 
576/2023

PUNJAB 
DISTRIBUTORS 
PVT. LTD. VS 
CULMEN INFRA 
PROJECTS

EX. 
(COMM) 
173/2023

M/S VISHNU 
HOSIERY PVT. 
LTD. VS M/S D.D. 
AGENCIES

OMP(I) 
COMM 
338/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. VS 
BHANWAR SINGH 
HADA

BHASKAR KUMAR 
SHUKLA

OMP(I) 
COMM 
339/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. VS 
CHIRAG 
AGARWAL

BHASKAR KUMAR 
SHUKLA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

10.04.2023 NA

AMIT BAJAJ 10.04.2023 22.03.2023

SACHIN KATYAL 10.04.2023 NA

10.04.2023 28.03.2023

VIPIN PILLAI 11.04.2023 NA

SUNITA SINGH 11.04.2023 NA

ANISH BHOLA 11.04.2023 NA

DEEPAK KAUSHIK 11.04.2023 29.03.2023

DEEPAK KAUSHIK 11.04.2023 29.03.2023

MUKESH AGGARWAL 11.04.2023 31.03.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

OMP(I) 
COMM 
340/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. VS 
BHANWAR SINGH 
HADA

BHASKAR KUMAR 
SHUKLA

CS(COMM) 
599/2023

RENU BAJAJ VS 
CONSILIUM 
AUTOMATION 
AND FIRE 
PROTECTION LTD.

EX. 
(COMM) 
196/2023

RBL BANK LTD. VS 
AJAY KUMAR

CS(COMM) 
602/2023

MOHIT RAJPAL VS 
MY TAXI INDIA 
PRIVATE LTD.

RAVI KISHAN 
CHANDNA

OMP(COM
M) 
50/2023

M/S SONY SONS 
VS DHANI LOANS 
AND SERVICES

EX. 
(COMM) 
198/2023

KOTAK 
MAHINDRA BANK 
VS SANJAY GARG

OMP(I) 
COMM 
346/2023

HDFC BANK VS 
JAGJEET SINGH

CS(COMM) 
605/2023

ICICI BANK LTD. 
VS DINESH 
NAGAR

CS(COMM) 
606/2023

ICICI BANK LTD. 
VS DILEEP 
KUMAR SHUKLA

CS(COMM) 
607/2023

BHANWAR 
RIDAMALJI 
MUNOT VS M/S 
RDEVIS 
ENGINEERS PVT. 
LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

   - - -

RITU MISHRA 12.04.2023 24.02.2023

SUDESH KUMAR 12.04.2023 23.03.2023

ANJU BAGAI 13.04.2023 06.10.2022

BIKRAM SINGH PATEL 15.04.2023 10.04.2023

SANJAY LUTHRA 15.04.2023 06.04.2023

RAKESH WADHWA 17.04.2023 17.02.2023

VIKAS CHOPRA 17.04.2023 12.04.2023

VIKAS CHOPRA 17.04.2023 12.04.2023

VIKAS CHOPRA 17.04.2023 12.04.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

RENOVISION 
AUTOMATION 
SERVICES PVT. 
LTD. VS RANDHIR 
KAPOOR

CS 
(COMM) 
620/2023

CANARA BANK VS 
KAMAL KAPOOR & 
ANR.

CS(COMM) 
622/2023

AKBAR MOLA VS 
PANEL REPAIR 
FACTORY INDIA 
PVT. LTD. 

CS 
(COMM) 
625/2023

M/S S. CHAND & 
CO. VS VED 
PRAKASH RATHI

CS(COMM) 
631/2023

M/S SPG 
CONSUMER 
PRODUCTS PVT. 
LTD. VS DEEPAK 
SALUJA

CS(COMM) 
633/2023

M/S BHATIA 
AUTO SALES VS 
M/S HINDUSTAN 
CONSTRUCTION 
CO. LTD. 

CS(COMM) 
634/2023

M/S AMBA – BI 
WHEELERS PVT. 
LTD. VS SANJAY 
MOHAPATRA

CS(COMM) 
635/2023

ICICI BANK LTD. 
VS MADHU 
YADAV

CS(COMM) 
650/2023

ICICI BANK LTD. 
VS NRIPENDRA 
SINGH

CS(COMM) 
651/2023

ICICI BANK LTD. 
VS SURESH 
KUMAR 
CHAUHAN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

VIKAS CHOPRA 17.04.2023 12.04.2023

ANISH BHOLA 17.04.2023 NA

SUNIL SEHRAWAT 18.04.2023 08.11.2022

W.R. KHAN 18.04.2023 NA

W.R. KHAN 18.04.2023 NA

W.R. KHAN 18.04.2023 NA

SACHIN KUMAR 18.04.2023 NA

BABBAR & ASSOCIATES19.04.2023 27.02.2023

BABBAR & ASSOCIATES19.04.2023 17.04.2023

SANJEEV PATHAK 19.04.2023 NA

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

CS(COMM) 
652/2023

ICICI BANK LTD. 
VS JITENDRA 
AWANA

OMP(I) 
COMM 
351/2023

HDFC BANK LTD. 
VS BABBAR 
HOSPITALITY & 
TOURISM & ANR.

CS(COMM) 
653/2023

STATE BANK OF 
INDIA VS ROHIT 
JAIN

EX. 
(COMM) 
209/2023

SBI CARDS VS 
RAM SEWAK

EX. 
(COMM) 
210/2023

SBI CARDS VS 
RAJNI KEDIA

EX. 
(COMM) 
211/2023

SBI CARDS VS 
EDGER PETER

MISC. DJ 
237/2023

M/S SHANKAR 
DYES AND 
CHEMICALS

CS(COMM) 
660/2023

ICICI BANK LTD. 
VS RAJEEV KAPIL

CS(COMM) 
661/2023

ICICI BANK LTD. 
VS SAZID ANSARI

EX.
(COMM) 
220/2023

HDFC BANK LTD. 
VS WASEEM 
HASINUDDIN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

SANJEEV PATHAK 19.04.2023 NA

ANISH BHOLA 20.04.2023 NA

ANISH BHOLA 20.04.2023 NA

ANISH BHOLA 20.04.2023 NA

ANISH BHOLA 20.04.2023 NA

ANISH BHOLA 20.04.2023 NA

DEEPANKUR SONDHI 24.04.2023 NA

SHIV K. TYAGI 24.04.2023 NA

S.K. GUPTA 25.04.2023 18.04.2023

MOHD. ARIF 26.04.2023 03.04.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

EX. 
(COMM) 
221/2023

HDFC BANK LTD. 
VS MOHAMMAD 
SHAFIQ

OMP(I) 
COMM 
383/2023

HDFC BANK LTD. 
VS NADEEM 
KHAN

OMP(I) 
COMM 
384/2023

HDFC BANK LTD. 
VS LOKESH 
KUMAR

OMP(I) 
COMM 
385/2023

HDFC BANK LTD. 
VS ASK DESIGN 
CREATIONS PVT. 
LTD.

OMP(I) 
COMM 
386/2023

HDFC BANK LTD. 
VS MITHUN 
MONGA

OMP(I) 
COMM 
387/2023

TATA CAPITAL 
FINANCIAL 
SERVICES  LTD. 
VS SUVARI DEVI

OMP(I) 
COMM 
338/2023

AYE FINANCE 
PVT. LTD. VS 
ABDUL KHAN 

MISC. D.J 
260/2023

STATE BANK OF 
INDIA VS 
WATSALYA 
KUMAR SINGH

CS(COMM) 
692/2023

ANKIT GOEL VS 
MOHD. ZAHID

CS(COMM) 
693/2023

JAVED VS 
MEHBOOB & ANR.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

HEM CHANDER 26.04.2023 NA

MANISH KUMAR 28.04.2023 17.04.2023

7 Central NIL

8 West 15-04-2023 03-04-2023

15-04-2023 03-04-2023

9 West PRATYARK VATS 01.04.2023 23.03.2023

GEETANJALI SHARMA 01.04.2023 23.03.2023

MANOJ KUMAR 03.04.2023 17.02.2023

SUDHA SHUKLA 06.04.2023 11.04.2023

SUDHA SHUKLA 06.04.2023 11.04.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

EX.
(COMM) 
234/2023

AU SMALL 
FINANCE BANK 
LTD. VS ASRAR 
AHMED

CS(COMM) 
703/2023

ANIL KUMAR 
GUPTA VS 
ABHIMANYU 
PRUTHI

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-01

CS 
(COMM)/3
38/2023

MR CHAMAN LAL 
SINGHAL Vs MR 
NAVEEN KUMAR

AKSHAY 
SRIVASTAVA(P),

CS 
(COMM)/3
39/2023

MR CHAMAN LAL 
SINGHAL Vs MR 
NAVEEN KUMAR

AKSHAY 
SRIVASTAVA(P),

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS COMM 
317/2023

GOODFAITH 
DEALERS VS. 
LAKHANI 
FOOTWEAR

CS COMM 
318/2023

BANK OF BARODA 
VS. DILIP KUMAR 
RAM

CS COMM 
320/2023

JAMILUR 
RAHMAN VS. 
SHRI NAMRATA 
DWIVEDI

CS COMM 
326/2023

UCO BANK VS. 
M/S SHAH 
ESTATE AGENCY

CS COMM 
327/2023

UCO BANK VS. 
SIMMI SHARMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 West

AMARENDRA KR. 09.04.2023 13.04.2023

SAMEER DEWAN 10.04.2023 13.04.2023

SUDHA SHUKLA 22.04.2023 24.04.2023

MANVI KHURANA 22.04.2023 25.04.2023

SANJAY SHARAM 23.04.2023 25.04.2023

SANJAY SHARAM 23.04.2023 25.04.2023

ANKIT PARASHAR 25.04.2023 27.04.203

NEERAJ GUPTA 25.04.2023 27.04.2023

10 NEW DELHI RAJIV BHARDWAJ 03.04.2023 30.12.2022

RAHUL MALHOTRA 03.04.2023 14.03.2023

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS COMM 
334/2023

M/S MEDICARE 
PRODUCTS INC. 
VS. BLOCK 
DEVELOPMENT

CS COMM 
335/2023

SUDESH KUMARI 
VS. M/S 
SHREERAM 
VANIYA GLOBAL 
EXIM PVT. LTD.

CS COMM 
350/2023

UCO BANK VS. 
NIKHIL SHANKAR

CS COMM 
351/2023

RAJ KUMAR VS. 
R.V. 
HEALTHWAYS 
PVT. LTD

CS COMM 
352/2023

M/S TAURANT 
PROJECTS VS. 
RAHUL KUMAR

CS COMM 
353/2023

JINDAL 
CHARITABLE 
SOCIETY GEN. 
SECERATARY

CS COMM 
358/2023

CAMPUS 
ACTIVEWEAR LTD 
VS. JOHN 
DOE/AHOK 
KUMAR

CS COMM 
359/2023

PRINCE KUMAR 
VS. YUGMANI 
KUMAR

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/1
89/2023

M/S BKR CAPITAL 
PRIVATE LIMITED 
Vs PANNA LAL 
BHANSALI

CS 
(COMM.)/1
91/2023

M/S LOTUS 
INTERNATIONAL 
LOGISTICS Vs 
KINGSPAN 
JINDAL PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

PRADEEP KUMAR JHA 03.04.2023 15.03.2023

PUNEET AHUJA 10.04.2023 31.03.2023

SUNCHIT KHANNA 12.04.2023 06.02.2023

SHAVEER AHMED 12.04.2023 31.03.2023

SHIVEE PANDEY 12.04.2023 31.03.2023

SHIV KUMAR TYAGI 13.04.2023 31.03.2023

MANISH MAKHIJA 13.04.2023 31.03.2023

RUBINA ARORA 13.04.2023 16.03.2023

SUNIL MITTAL 13.04.2023 31.03.2023

MANDIRA MITRA 15.04.2023 15.03.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/1
94/2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs POOJA 
SINGH

CS 
(COMM.)/1
99/2023

M/S TELIMART 
INDIA PVT LTD Vs 
M/S PRIMATEL 
FIBCOM LTD

CS 
(COMM.)/2
01/2023

M/S KMERICAA 
FOODS AND 
SERVICES PVT 
LTD. Vs M/S S.D. 
TRADERS

CS 
(COMM.)/2
02/2023

BANK OF INDIA Vs 
SANTOSH YADAV

CS 
(COMM.)/2
04/2023

DRAKE AND 
SCULL WATER 
AND ENERGY PVT 
LTD
Vs
POWER 
TRANSMISSION 
CORPORATION OF 
UTTRAKHAND 
LTD AND ANR

CS 
(COMM.)/2
09/2023

STATE BANK OF 
INDIA Vs 
HEMANT KUMAR

CS 
(COMM.)/2
11/2023

MS THE IVORY 
PALACE Vs MS 
SSIPL LIFESTYLE 
PVT LTD

CS 
(COMM.)/2
07/2023

M/S AGGARWAL 
SANITARY 
HARDWARE AND 
ELECTRICALS Vs 
M/S ORIXICH 
LIFESTYLE 
HOMES PVT. LTD.

CS 
(COMM.)/2
10/2023

LIC HOUSING 
FINANCE LTD. Vs 
PARMOD SATIJA

CS 
(COMM.)/2
17/2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs MR. 
DEEPAK SHARMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

ANIL KUMAR DUBEY 15.04.2023 09.07.2019

15.04.2023 20.03.2023

ASHISH UPADHAYAY 15.04.2023 24.03.2023

UZAIR ELAHI 17.04.2023 14.03.2023

RAJESH SHARMA 17.04.2023 10.04.2023

B P DUTTA 19.04.2023 16.03.2023

VISHAL MAAN 21.04.2023 13.09.2022

25.04.2023 22.02.2023

BHAWANI GUPTA 25.04.2023 29.03.2023

BHAWANI GUPTA 25.04.2023 15.03.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/2
18/2023

BIZ AD 
OPTIMISER PVT 
LTD Vs ALLIED 
MEDIA NETWORK 
PVT LTD

CS 
(COMM.)/2
19/2023

INDIAN BANK Vs 
SHRI SANJAY 
KUMAR

HIMANSHU 
HIMANSHU

CS 
(COMM.)/2
20/2023

MS HIMALAYA 
COMMUNICATIO
NS PVT LTD Vs MS 
THE NEW INDIA 
ASSURANCE CO 
LTD

CS 
(COMM.)/2
27/2023

UNION BANK OF 
INDIA Vs MAA 
TRADERS 
THROUGH 
PROPRIETOR 
NAMELY 
SANJANA 
KUMARICS 

(COMM.)/2
29/2023

B. L. AGRO 
INDUSTRIES 
LIMITED Vs 
TASTY OIL 
PRODUCTS 
PRIVATE LIMITED

CS 
(COMM.)/2
32/2023

THOMSON PRESS 
INDIA LTD Vs 
MIDASTECH 
ORBIT PRIVATE 
LIMITED

CS 
(COMM.)/2
37/2023

ESS DEE 
INFORMATICES 
PVT. LTD. Vs 
SACHDEVA 
COMMUNICATIO
N

CS 
(COMM.)/2
44/2023

PRAHLAD SINGH
Vs
RAJENDRA 
VERMA

RAJESH KUMAR 
SINGH

CS 
(COMM.)/2
45/2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs MR 
SHANKAR DAYAL 
SINGH

CS 
(COMM.)/2
48/2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs MR. 
KUMAR TARUN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

VINEET JAIN 25.04.2023 04.01.2023

PANKAJ AGGARWAL 25.04.2023 12.04.2023

11 NEW DELHI MS. MANDIRA MITRA 03.04.2023 15.03.2023

MR. SAHIL SHARMA 03.04.2023 03.03.2023

MR. RAMA SHANKAR 03.04.2023 01.03.2023

12.04.2023 15.03.2023

13.04.2023 22.03.2023

MR. SUMIT KUMAR 12.04.2023 01.04.2023

MS. MANDIRA MITRA 15.04.2023 15.03.2023

MR. SANJAY KUMAR 15.04.2023 02.11.2022

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/2
49/2023

ALSTONE 
INTERNATIONAL 
Vs GAJENDRA

CS 
(COMM.)/2
50/2023

BOETTCHER 
INDIA PVT LTD Vs 
SEL JEGAT 
PRINTERS 
PRIVATE LTD.

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS 
(COMM.) 
192/2023

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORTATION 
Vs MANIKARAN 
SINGH ARNEJA

CS 
(COMM.) 
193/2023

VALVOLINE 
CUMMINS PVT. 
LTD. Vs ROBIN

CS 
(COMM.) 
190/2023

M/S PARAS 
POLYMERS PVT. 
LTD. Vs M/S RAJA 
UDYOG PVT. LTD.

CS 
(COMM.) 
203/2023

UCO BANK Vs 
PRANATI DAS 
AND ORS

MR. BIJAY MOHAN 
GOSWAMI

CS 
(COMM.) 
205/2023

BANK OF BARODA 
Vs MOHANAN 
PULIVELIL 
SANKARAN

MR. RAJNISH KR. 
BANYAL

EX 
(COMM.) 
92/2023

GURDARSHAN 
SINGH Vs SR DEN 
V NR - DELHI 
DIVISION 
THROUGH 
GENERAL 
MANAGER

CS 
(COMM.) 
223/2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs MR. 
SHAILENDRA 
SINGH

CS 
(COMM.) 
224/2023

S K 
CONSTRUCTION 
CO Vs M/S 
JASWANT 
CONSTRUCTION



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

MR. HIMANSHU 15.04.2023 20.03.2023

15.04.2023 10.04.2023

18.04.2023 23.12.2022

18.04.2023 08.02.2023

18.04.2023 16.04.2023

MR. MOHIT GUPTA 19.04.2023 29.06.2021

MR. SANDEEP VISHNU 20.04.2023 31.03.2023

MR. AMBUJ TIWARI 27.04.2023 11.03.2023

27.04.2023 28.02.2023

MS. AANCHAL BASUR 28.04.2023 24.04.2023

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS 
(COMM.) 
226/2023

INDIAN BANK Vs 
MR. ROHIT 
MISHRA

CS 
(COMM.) 
225/2023

STATE BANK OF 
INDIA Vs 
SATYENDRA 
SINGH SOLE 
PROP. US 
ENTERPRISES

MR. VARUN 
CHANDIOK

CS 
(COMM.) 
231/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs ASIAN 
MERCHANTS AND 
CO.

MR. ABHIMANYU 
GARG

COUNTER 
CLAIM – 
13/2023

M/S UPTURN 
HOSPITALITY 
PVT. LTD. AND 
ANOTHER Vs 
MAHAVIR 
PRASAD JAIPURIA 
HUF

MS. MALLIKA BHATIA 
ARORA

COUNTER 
CLAIM – 
14/2023

KASHMIRI LAL 
SUNEJA Vs GLANZ 
WINDOWS PVT 
LIMITED

MS. VANSHA SETHI 
SUNEJA

EX 
(COMM.) 
114/2023

M/S ETA 
ENGINEERING 
PRIVATE LIMITED 
Vs UNION OF 
INDIA

CS 
(COMM.) 
236/2023

BRIGADIER 
MANOHAR 
KHAJURIA RETD. 
VSMTHROUGH 
HIS AR SH. 
AKSHAY 
KHAJURIA Vs THE 
KNOWLEDGE BUS 
GLOBAL 
PRESCHOOL,THR
OUGH ITS 
PRINCIPAL/ 
PROMOTER SH. 
AMIT RANA

CS 
(COMM.) 
255/2023

UNION BANK OF 
INDIA Vs 
SUVIDHA CENTRE

CS 
(COMM.) 
254/2023

DELHI TEST 
HOUSE Vs 
MAHANAGAR 
TELEPHONE 
NIGAM LTD.

MR. BINAY SHAKER 
TIWARI

OMP (I) 
COMM – 
30/2023

RAAJ UNOCAL 
LUBRICANTS 
LIMITED Vs 
NORTHERN 
RAILWAY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI 01-04-2023 28-03-2023

01-04-2023 17-03-2023

01-04-2023 28-03-2023

MANDIRA MITRA(P), 03-04-2023 15-03-2023

RAHUL MALHOTRA(P), 03-04-2023 14-03-2023

VISHAL MAAN(P), 06-04-2023 28-03-2023

10-04-2023 27-03-2023

12-04-2023 10-04-2023

13-04-2023 31-03-2023

13-04-2023 31-03-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

OMP 
(COMM)/5
0/2023

INDIAN 
RAILWAYS 
CATERING AND  
TOURISM 
CORPLTD IRCTC 
Vs DOON 
CATERERS

Himanshu Kapoor(P),

CS 
(COMM)/1
88/2023

KNN PAPERS Vs 
INTENATIONAL 
PRINT-O-LIMITED 
AND ORS

SHEKHAR 
BHAMBRI(P),

OMP 
(COMM)/5
1/2023

INDIAN 
RAILWAYS 
CATERING AND 
TOURISM CORP 
LTD Vs DOON 
CATERERS

Himanshu Kapoor(P),

CS 
(COMM)/1
95/2023

HOUSING 
DEVELOPEMENT 
FINANCE 
CORPORATION 
LTD Vs SOMNATH 
DEY

CS 
(COMM)/1
96/2023

LOTUSJET 
INTERNATIONAL 
LOGISTICS PVT 
LTD Vs KINGSPAN 
JINDAL PVT LTD

CS 
(COMM)/1
98/2023

ESS DEE 
INFORMATICS 
PVT LTD Vs M K 
ELECTRONICS 
AND 
REFRIGERATION  
AND ANR

CS 
(COMM)/2
00/2023

HQ LAMPS 
MANUFACTURIN
G CO PVT LTD Vs 
EVERLIGHT 
ELECTRONICS 
INDIA PVT LTD 
AND ANR

Vipin Singh Bansal(P),

OMP 
(COMM)/5
4/2023

RAJESH KUMAR 
MALHOTRA Vs MS 
KOTAK 
MAHINDRA 
PRIME LTD

Himanshu Bhardwaj(P),

CS 
(COMM)/2
13/2023

STATE BANK OF 
INDIA Vs SARTAJ

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/2
14/2023

STATE BANK OF 
INDIA Vs TAHIR 
KHAN

SHIV KUMAR 
TYAGI(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

13-04-2023 31-03-2023

SUNIL MITTAL(P), 13-04-2023 31-03-2023

13-04-2023 31-03-2023

15-04-2023 29-03-2023

VARUN CHANDIOK(P), 15-04-2023 10-04-2023

YASHVARDHAN(P), 19-04-2023 15-04-2023

DAVENDER KUMAR(P),19-04-2023 05-04-2023

VISHAL MAAN(P), 21-04-2023 13-04-2023

21-04-2023 15-04-2023

VARUN CHANDIOK(P), 25-04-2023 20-04-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

CS 
(COMM)/2
15/2023

STATE BANK OF 
INDIA Vs SHIVANI 
KANOJIA

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/2
12/2023

LIC HOUSING 
FINANCE LTD Vs 
RAJESH KUMAR 
AND ANR

CS 
(COMM)/2
16/2023

STATE BANK OF 
INDIA Vs 
HARDEEP KUMAR 
GOYAL

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/2
21/2023

CANARA BANK Vs 
VIJAY KUMAR

SUSHIL KUMAR 
RAI(P),

CS 
(COMM)/2
22/2023

STATE BANK OF 
INDIA Vs 
MOHAMMAD 
ASHRAF

OMP 
(COMM)/5
7/2023

NATIONAL SEEDS 
CORPORATION 
LTD Vs PALLAVI 
FARMS AND 
NURSERIES

CS 
(COMM)/2
33/2023

PUNJAB 
NATIONAL BANK 
Vs ABHISHEK 
JAIN

CS 
(COMM)/2
39/2023

ESS DEE 
INFORMATICS 
PVT LTD Vs RAJ 
ELECTRONICS

CS 
(COMM)/2
38/2023

PUMA SE Vs 
ASHOK KUMAR

Shashi Pratap Ojha(P),

CS 
(COMM)/2
42/2023

STATE BANK OF 
INDIA Vs SANJAY 
CHOPRA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

VIPIN SINGH(P), 25-04-2023 10-04-2023

AMBUJ TIWARI(P), 27-04-2023 11-03-2023

28-04-2023 21-04-2023

RAHUL DUBEY(P), 29-04-2023 20-04-2023

13 SOUTH NIL

14 SOUTH SHUBHAM SAIGAL 05.04.2023

10.04.2023 29.03.2023

15 SH. SANJEEV AGGARWAL South NIL

16 South NIL

17 SOUTH-EAST NIL

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

CS 
(COMM)/2
43/2023

PC JEWELLERS 
LIMITED AND 
ORS Vs STATE 
BANK OF INDIA

CS 
(COMM)/2
52/2023

UNION BANK OF 
INDIA Vs RADHA 
KRISHNA 
TRADING AND 
SUPPLIER

CS 
(COMM)/2
57/2023

AROON AVIATION 
SERVICES PVT 
LTD Vs SOVIKA 
AVIATION 
SERVICES PVT 
LTD

Sagrika Tanwar(P),

OMP 
(COMM)/6
4/2023

BASIC INDIA 
LIMITED Vs HDFC  
BANK LTD AND 
ANR

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

CS(COMM.
)198/2023

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS 
IFFDC PILAKHUA

25.02.2023 & 
27.03.2023

CS(COMM.
)206/2023

HUGO BOSS TM 
MGMT. GMBH 
AND COMPANY 
KG VS ASHOK 
KUMAR

SUDERSHAN KUMAR 
BANSAL

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, DISTRICT 
JUDGE



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST 01-04-2023 27-09-2021

VIJETA OHRI(P), 06-04-2023 22.03.2023

HIMANSHU GARG(P), 11-04-2023 22.02.2023

HIMANSHU GARG(P), 25-04-2023 22.02.2023

HIMANSHU GARG(P), 25-04-2023 22.02.2023

ANIL KUMAR SAHU(P), 17-04-2023 03.04.2023

21-04-2023 24.03.2023

18-04-2023 13.04.2023

20-04-2023 28.03.2023

19-04-2023 29.03.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

CS 
(COMM)/3
13/2023

SOPHISTICATED 
INDUSTRIAL 
ANALYTIC 
MATERIALS PVT 
LTD Vs NATIONAL 
THERMAL POWER 
CORPORATION

Prithvi Raj Sikka(P),

CS 
(COMM)/3
28/2023

PUNJAB 
NATIONAL BANK 
Vs MAHESH 
PRASAD SINGH 
PROPM/S  A S 
GARMENTS

CS 
(COMM)/3
49/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs MR HASIN 
SOLE PROP OF 
M/S D H 
CONSTRUCTION

CS 
(COMM)/3
90/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs SSG 
INFRATECH 
PRIVATE LIMITED

CS 
(COMM)/3
89/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs MR RAVI 
PRAKASH SINGH

CS 
(COMM)/3
59/2023

RITIKA BAHL Vs 
SAHIL SACHDEVA

CS 
(COMM)/3
77/2023

AL METALS AND 
METHODS PVT 
LTD Vs M/S THE 
INDURE PRIVATE 
LIMITED AND 
ORS

Vikrant Hudda(P),

CS 
(COMM)/3
65/2023

M/S INDCON 
PROJECTS AND 
EQUIPMENT LTD 
Vs VATCO ELEC 
POWER PVT LTD 
AND ORS

MR. ANUBHAV 
TYAGI(P),

CS 
(COMM)/3
74/2023

STATE BANK OF 
INDIA Vs 
MAHESH KUMAR 
YADAV

DHARMENDRA 
SINGH(P),

CS 
(COMM)/3
70/2023

UNION BANK OF 
INDIA Vs 
NARENDRA 
SINGH

Sunil Choudhary(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

21-04-2023 11.04.2023

21-04-2023 11.04.2023

NITESH KUMAR(P), 21-04-2023 17.04.2023

19 SH. AJAY KUMAR JAIN SOUTH-EAST RANJANA PATHAK(P), 10-04-2023 28.02.2023

10-04-2023 06.04.2023

10-04-2023 13.02.2023

DHARAM DEV(P), 10-04-2023 25.01.2023

11-04-2023 28.03.2023

HIMANSHU GARG(P), 11-04-2023 22.02.2023

19-04-2023 10.04.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

CS 
(COMM)/3
81/2023

TCI EXPRESS 
LIMITED Vs 
PRACTIDESK 
SOLUTIONS INDIA 
LLP

SUMAN JYOTI 
KHAITAN(P),

CS 
(COMM)/3
80/2023

TCI EXPRESS 
LIMITED Vs 
PARAMOUNT 
WATER SYSTEMS 
PVT LTD

SUMAN JYOTI 
KHAITAN(P),

CS 
(COMM)/3
78/2023

M/S GRASSOLAND 
AGRO PVT LTD Vs 
M/S POUNSY 
FMCG LIMITED

CS 
(COMM)/3
40/2023

PUNJAB 
NATIONAL BANK 
Vs M/S M S 
ENTERPRISES

CS 
(COMM)/3
41/2023

AS PHARMA PVT 
LTD Vs NAYATI 
MEDICAL PVT 
LTD

Aditya Trehan(P),

CS 
(COMM)/3
42/2023

NORTHSELECT 
ENGINEERS PVT 
LTD Vs ARCHON 
POWERINFRA 
INDIA PVT LTD

Mohit Yadav(P),

CS 
(COMM)/3
43/2023

AXIS BANK LTD Vs 
MUZAMIL AHMAD

CS 
(COMM)/3
47/2023

ANITA BHATIA Vs 
EKTA SALUJA

YATHARTH 
ROHILLA(P),

CS 
(COMM)/3
48/2023

BLUEVIEW 
PROPERTIES 
PRIVATE LIMITED 
Vs PRL PROJECTS  
INFRASTRUCTUR
E LIMITED

CS 
(COMM)/3
67/2023

M/S SETHI 
MINERALS Vs M/S 
MISHRA TRADING 
GROUP

Pulkit Krishnatray(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SH. AJAY KUMAR JAIN SOUTH-EAST

19-04-2023 29.03.2023

NIKUNJ GARG(P), 20-04-2023 -

20-04-2023 22.02.2023

MATLOOB ALAM(P), 21-04-2023 13.04.2023

RIT ARORA(P), 26-04-2023 13.04.2023

27-04-2023 11.04.2023

29-04-2023 21.04.2023

20 MS. ANU GROVER BALIGA SOUTH-EAST C. PARKASH 06-04-2023 04.11.2022

NAVEEN SHARMA 06-04-2023 05.11.2022

ROHIT BOHRA 06-04-2023 23.11.2022

CS 
(COMM)/3
71/2023

UNION BANK OF 
INDIA Vs SMT 
KISMATI DEVI

Sunil Choudhary(P),

CS 
(COMM)/3
73/2023

DEEWAN 
ASSOCIATES Vs 
DEVIKA GOLD 
HOMZ PRIVATE 
LIMITED

CS 
(COMM)/3
52/2023

INTEX 
TECHNOLOGIES 
INDIA LIMITED Vs 
MUNISH 
DOGRAPROPRIET
OROF M/S ARYAN 
TECHNOLOGIES

Surabhi Singh(P),

CS 
(COMM)/3
79/2023

PROFESSIONAL 
COURIERS 
NETWORK LTD Vs 
MEENA SHARMA

CS 
(COMM)/3
92/2023

M/S CONNEDIT 
BUSINESS 
SOLUTIONS 
PRIVATE LIMITED 
Vs M/S BENT INC

CS 
(COMM)/3
96/2023

M/S MAKKER 
CONSTRUCTION 
Vs M/S NEW LOOK 
BUILDERS AND 
DEVELOPERS PVT 
LTD

VIPIN KUMAR 
CHAUDHARY(P),

CS 
(COMM)/4
03/2023

RECKON 
INDUSTRIES 
LIMITED Vs 
WARM FORGINGS 
PRIVATE LIMITED

himanshu thankur(P),

CS 
(COMM)/3
23/2023

ICICI BANK LTD 
Vs MOHAMMAD 
RASHID

EXECUTIO
N 
(COMM)/1
96/2023

HDFC BANK LTD 
Vs DINESH 
KUMAR

EXECUTIO
N 
(COMM)/1
95/2023

KOTAK 
MAHINDRA 
PRIME LTD Vs 
RAZAQ AHMAD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 MS. ANU GROVER BALIGA SOUTH-EAST

SRCS(LEGAL) 06-04-2023 01.12.2022

SRCS(LEGAL) 06-04-2023 02.12.2023

SRCS(LEGAL) 06-04-2023 15.02.2023

SUMIT AGGARWAL 06-04-2023 03.03.2023.

CHETNA BHALLA 06-04-2023 14.03.2023

SATISH KUMAR 06-04-2023 20.03.2023

11-04-2023 10.04.2023

17-04-2023 10.04.2023

KARAMVEER 17-04-2023 11.04.2023

MANISH VERMA 17-04-2023 11.04.2023

EXECUTIO
N 
(COMM)/1
94/2023

HDFC BANK LTD 
Vs LAXMI  DEVI

EXECUTIO
N 
(COMM)/1
93/2023

HDFC BANK LTD 
Vs KANTA  DEVI

EXECUTIO
N 
(COMM)/1
92/2023

HDFC BANK LTD 
Vs THAN  SINGH

EXECUTIO
N 
(COMM)/1
91/2023

HDFC BANK LTD 
Vs SOM PAL

CS 
(COMM)/3
22/2023

ICICI BANK LTD 
Vs PERFECT 
READYMIX 
SOLUTIONS

CS 
(COMM)/3
21/2023

IDBI BANK LTD Vs 
SAAHIL

CS 
(COMM)/3
51/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs M/S RAMJEE 
SINGH  CO

SHAKEEL SARWAR 
WANI

EXECUTIO
N 
(COMM)/2
14/2023

KOTAK 
MAHINDRA BANK 
LIMITED Vs 
UNIVERSAL 
JOURNEYS INDIA 
PVT LTD

SACHDEV AND 
ASSOCIATES

CS 
(COMM)/3
57/2023

INTEX 
TECHNOLOGIES 
INDIA LIMITED Vs 
MADHU BALA @ 
MADHU CHADHA

EXECUTIO
N 
(COMM)/2
13/2023

HDFC BANK 
LIMITED Vs 
RUBINA SARDAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 MS. ANU GROVER BALIGA SOUTH-EAST

VIKAS SHARMA 17-04-2023 13.04.2023

AMITA KUMARI 17-04-2023 15.04.2023

INDRA NARAYAN 18-04-2023 17.04.2023

20-04-2023 17.04.2023

NITIAALAYA LEGAL 20-04-2023 18.04.2023

KUSUM BHATT 20-04-2023 19.04.2023

KUSUM BHATT 21-04-2023 20.04.2023

KUNAL TYAGI 24-04-2023 21.04.2023

RAHUL GOEL 24-04-2023 21.04.2023

ARUN KUMAR SHUKLA24-04-2023 21.04.2023

CS 
(COMM)/3
58/2023

RAJEEV GUPTA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI THRU 
COMMISSIONER

EXECUTIO
N 
(COMM)/2
18/2023

HDFC BANK LTD 
Vs MOHIT WALIA

CS 
(COMM)/3
64/2023

PUNJAB 
NATIONAL BANK 
Vs M/S  VISHAL 
ASSOCIATES AND 
ANR

CS 
(COMM)/3
75/2023

STATE BANK OF 
INDIA Vs VIPIN 
KUMAR

DHARAMENDER 
SINGH AND 
ASSOCIATES

EXECUTIO
N 
(COMM)/2
35/2023

HDB FINANCIAL 
SERVICES 
LIMITED Vs 
VINOD KUMAR

EXECUTIO
N 
(COMM)/2
33/2023

HDFC BANK LTD 
Vs BIJAYLAXMI 
CHOUDHARY

EXECUTIO
N 
(COMM)/2
39/2023

HDFC BANK LTD 
Vs ASHOK KUMAR

CS 
(COMM)/3
84/2023

FASTSURANCE 
CONSULTANTS 
PRIVATE LIMITED 
Vs PAWAN JAIN

OMP 
(COMM)/3
1/2023

RISHI SETHI SOLE 
PROPRIETOR OF 
M/S FEETOES Vs 
SMT VIDYA RANI 
GARG THROUGH 
SPA HOLDER SH 
SAHIL GARG

CS 
(COMM)/3
83/2023

UNION BANK OF 
INDIA Vs 
NIRANKAR TYAGI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 MS. ANU GROVER BALIGA SOUTH-EAST

SUCHARU GARG 25-04-2023 24.04.2023.

PRATAP CHAND RANA 25-04-2023 24.04.2023.

KUSUM BHATT 25-04-2023 24.04.2023.

KAPIL KHER 26-04-2023 25.04.2023

26-04-2023 25.04.2023

AMIT KUMAR VATS 28-04-2023 27.04.2023

29-04-2023 28.04.2023

AMIT UPADHYAY 29-04-2023 28.04.2023

21 SOUTH-EAST 05-04-2023 20-03-2023

ZEHRA KHAN(P), 05-04-2023 24-03-2023

EXECUTIO
N 
(COMM)/2
42/2023

NARENDER 
KHANNA Vs 
ANUJJ PANDIT

CS 
(COMM)/3
85/2023

CANARA BANK Vs 
KIMI 
MAHESWARI

EXECUTIO
N 
(COMM)/2
43/2023

HDFC BANK LTD 
Vs CHANCHALA 
DEVI

CS 
(COMM)/3
95/2023

ESTER 
INDUSTRIES 
LIMITED Vs 
STERLITE POWER 
TRANSMISSION 
LTD

CS 
(COMM)/3
94/2023

KOHINOOR 
RIBBON FACTORY 
PRIVATE LIMITED 
Vs M/S P AND G 
ENTERPRISES 
PRIVATE LIMITED

ARVIND GUPTA & 
ASSOCIATE

EXECUTIO
N 
(COMM)/2
52/2023

KOTAK 
MAHINDRA BANK 
LTD Vs SECURA 
FACILITY 
MANAGEMENT 
PVT LTD

CS 
(COMM)/4
07/2023

HARNEET SINGH 
Vs SEEMA 
CHANDHA

ANIMESH KUMAR 
GOLA

EXECUTIO
N 
(COMM)/2
56/2023

M/S HDB 
FINANCIAL 
SERVICE LIMITED 
Vs SHAILENDER S

MS PREETI AGGARWAL 
GUPTA

CS 
(COMM)/3
14/2023

IDBI BANK LTD Vs 
ABHINAV IMSHRA

Dhruv Saxena(P),

CS 
(COMM)/3
15/2023

M/S BARISTA 
COFFEE 
COMPANY 
LIMITED Vs 
BUTTERFLY 
AYURVEDA PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

21 SOUTH-EAST

ARUN SRIVASTAVA(P), 06-04-2023 23-06-2022

17-04-2023 05-04-2023

RIT ARORA(P), 25-04-2023 13-04-2023

BRIJESH OBEROI(P), 26-04-2023 30-01-2023

ABHINAY GUPTA(P), 28-04-2023 24-04-2023

ISHPREET SINGH(P), 28-04-2023 15-04-2023

29-04-2023 06-04-2023

22 MS NIRJA BHATIA SOUTH-EAST 06-04-2023 13-10-2022

C. PARK.ASH 06-04-2023 23-05-2022

CHETANYA SINGH 06-04-2023 19-09-2022

MS PREETI AGGARWAL 
GUPTA

CS 
(COMM)/3
20/2023

HARJINDER 
SINGH Vs 
PRAMOD KUMAR

CS 
(COMM)/3
56/2023

TCI EXPRESS 
LIMITED Vs 
PASUPATI 
SPINNING AND 
WEAVING MILLS 
LIMITED

SUMAN JYOTI 
KHAITAN(P),

CS 
(COMM)/3
86/2023

M/S CONNEDIT 
SOLUTIONS 
PRIVATE LIMITED 
Vs M/S SAINATH 
ENTERPRISES

CS 
(COMM)/3
91/2023

M/S AHILYA 
JEWELS PVT LTD 
Vs SANDEEP 
CHAUDHARY

CS 
(COMM)/3
97/2023

ATSA TECHNO 
CHEM AND 
SYSTEMS Vs SIL 
AUTOFAB 
LIMITED

CS 
(COMM)/3
98/2023

M/S UNITED 
PETROCHEM 
PRIVATE LIMITED 
Vs KALPESH 
MISTRY 
PROPRIETOR M/S 
ECO PETROCHEM 
CONSULTANTCS 

(COMM)/4
06/2023

M/S NARINDER 
APPARELS Vs 
FLIPKART 
INTERNET 
PRIVATE LIMITED

alok saxena(P),

CS 
(COMM)/3
24/2023

STATE BANK OF 
INDIA Vs 
CHANDRA 
SHEKHAR 
PRASAD

RAJESH KUMAR 
SHANDILYA

CS 
(COMM)/3
25/2023

ICICI BANK LTD. 
Vs MANEJAR 
MAHATO

CS 
(COMM)/3
26/2023

M/S M. J. GLOBAL 
PVT. LTD. Vs 
COFFEE DAY 
GLOBAL LIMITED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST

06-04-2023 07-10-2022

ASEEM MEHROTRA 06-04-2023 04-01-2023

PRANJAL MARWAH 06-04-2023 16-11-2022

06-04-2023 14-02-2023

06-04-2023 15-03-2023

GAURAV 06-04-2023 17-02-2023

GAURAV 06-04-2023 20-03-2023

KARAMVEER 06-04-2023 22-02-2023

06-04-2023 30-12-2022

RANJANA PATHAK 06-04-2023 28-02-2023

CS 
(COMM)/3
27/2023

KARNATAKA 
BANK PVT LTD Vs 
KD INDUSTRIES

ATUL KUMAR SHARMA 
& NK JOSHI

CS 
(COMM)/3
29/2023

SATYA PARKASH 
AND BROTHERS 
PRIVATE  LTD 
THROUGH ITS 
DIRECTOR Vs 
MUNICIPAL 
CORPORATION OF 
DELHI THROUGH 
ITS 
COMMISSIONER

CS 
(COMM)/3
30/2023

ICICI BANK LTD. 
Vs SURAJ GURJAR

CS 
(COMM)/3
31/2023

ANA DESIGN 
WORX PVT LTD 
THROUGH ITS 
AUTORIESED 
REPRESENTATIVE 
Vs MYPREFERRED 
TRANSFORMATIO
N AND 
HOSPITALITY PVT 
LTD THROUGH 
ITS DIRECTORS

VishalSharma

CS 
(COMM)/3
32/2023

WORLDS 
WINDOW 
WARDHA 
INFRASTRUCTUR
E PVTLTD. TH AR 
Vs HONEY 
OVERSEAS 
THROUGH 
PROPRIETOR

ALOK TRlPATHI

CS 
(COMM)/3
33/2023

STATE BANK OF 
INDIA Vs SARIM 
AHSAN

CS 
(COMM)/3
34/2023

PUNJAB 
NATIONAL BANK 
Vs DARAKSHA 
NAZ PROPRIETOR 
ISMA CREATIONS

CS 
(COMM)/3
35/2023

INTEX 
TECHNOLOGIES 
INDIA LIMITED Vs 
KRISHNA MOHAN 
SINGH,PROPRIET
OROF M/S 
SHAMBHAVI 
INFOTECHCS 

(COMM)/3
36/2023

M/S BKR CAPITAL 
PVT LTD. Vs SH M 
K DOOGAR 
THROUGH LR, 
REKHA DOOGAR, 
DISHA DOOGAR 
,SURUBHI 
DOOGAR

Rajiv Bhardwaj

CS 
(COMM)/3
37/2023

PUNJAB 
NATIONAL BANK 
Vs ARN SYSTEM 
AND 
ELECTRONIC/ 
DEEPAK KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST

06-04-2023 05-04-2023

SHAILENDRA SINGH 06-04-2023 10-02-2023

RAJIV SINGH PILANIA 12-04-2023 19-12-2023

15-04-2023 01-04-2023

SUMANKHAITAN 18-04-2023 05-04-2023

VIKAS SHARMA 18-04-2023 26-03-2023

KAPIL KHER 19-04-2023 29-03-2023

PULKII KRISHNATRAY 21-04-2023 13-04-2023

VARUN CHONDIOK 25-04-2023 19-04-2023

HARSH VARDHAN 26-04-2023 11-04-2023

CS 
(COMM)/3
38/2023

AVANTI 
LEARNINGCENTR
E PVT. LTD. Vs 
SHARAD KEDIA

Yashvardhan

CS 
(COMM)/3
39/2023

BENNETT 
COLEMAN AND 
COMPANY 
LIMITED Vs 
MODE 
ADVERTISING 
PRIVATE LIMITED

CS 
(COMM)/3
50/2023

AKG PLASTICS 
PVT. LTD. Vs 
RAJESH KUMAR 
JAIN 
PROPRIETOR

CS 
(COMM)/3
54/2023

LENSKART 
SOLUTION PVT 
LTD Vs SUDESH 
AGGARWAL

BAJAJ & BAJAJ 
ASSOCIATES

CS 
(COMM)/3
60/2023

TCI EXPRESS 
LIMITED Vs M/S 
AWARDED 
FURNITURE

CS 
(COMM)/3
61/2023

RAJEEV GUPTA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI THRU ITS 
COMMISSIONER

CS 
(COMM)/3
66/2023

ITC LIMITED Vs 
AHG TRADING 
COMPANY

CS 
(COMM)/3
76/2023

KLK VENTURES 
PVT. LTD. Vs M/S 
MEDAS 
CONSULTANCY 
SERVICES

CS 
(COMM)/3
87/2023

STATE BANK OF 
INDIA Vs RAMAL 
DHEERSOLE 
PROP. S.R. 
ENTERPRISES

CS 
(COMM)/3
93/2023

MOGLI LABS 
INDIA PVT. LTD. 
Vs SUNSHINE 
AND 
COMPANYTHROU
GH ITS 
PROPRIETOR,MR. 
TAPA SARKAR 
ROY,



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST

VARUN GOSWAMI 29-04-2023 18-04-2023

29-04-2023 11-04-2023

29-04-2023 05-04-2023

23 SH. RAJESH KUMAR SINGH SOUTH-EAST SH. BALRAM SINGH 10.04.2023 24.03.2023

24 SH. SANJAY SHARMA-I EAST NIL

25 EAST NIL

26 North-East 03.04.2023

03.04.2023

RAJIV RANJAN 06.04.2023

RAJIV RANJAN 06.04.2023

CS 
(COMM)/4
01/2023

JAYA BANSAL Vs 
M/S ALUCO 
PANELS LIMITED

CS 
(COMM)/4
02/2023

VATIKA HOTELS 
PRIVATE LIMITED 
Vs SAMPOORNAM 
MANAGEMENT 
SERVICES 
PRIVATE LIMITED

SHOBHIT JAIN,    SJ 
LAW CHAMBERS) 

CS 
(COMM)/4
05/2023

M/S INTAGE 
INDIA PVT. LTD. 
THROUGH ITS AR 
SUNIL PAWAR Vs 
M/S A V 
INDUSTRIES AND 
ANR THROUGH 
ITS PARTNER

Kr. Arjun Toppo & Sohan 
Singh Negi 

CS(COMM) 
344/2023

RAJESH 
MEDIRATTA VS 
WEST WIND 
ENGINEERS PVT. 
LTD.

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)
-32/2023

PUNJAB 
NATIONAL BANK 
VS HERBAL 
DAWAKHANA 
THROUGH ITS 
PROPRIETOR MS. 
SHABNAM

SAYAK 
BANDYOPADHYAY

COURT 
FEES FILED 
OFFLINE 
ON 
31.03.2023

CS(COMM)
-33/2023

PUNJAB NATINAL 
BANK VS 
ASHWANI RANA

SAYAK 
BANDYOPADHYAY

COURT 
FEES FILED 
OFFLINE 
ON 
31.03.2023

CS(COMM)
-34/2023

BANK OF 
MAHARASHTRA 
VS VISHAL

COURT 
FEES FILED 
OFFLINE 
ON 
22.03.2023

CS(COMM)
-35/2023

BANK OF 
MAHARASHTRA 
VS MOHAMMAD 
JAMIL

COURT 
FEES FILED 
OFFLINE 
ON 
22.03.2023.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

10.04.2023

11.04.2023

12.04.2023

15.04.2023

15.04.2023

RAJIV RANJAN 15.04.2023

15.04.2023

RISHABH GULATI 17.04.2023

17.04.2023

RAKHI KAPOOR 19.04.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM
)-55/2023

STATE BANK OF 
INDIA VS NAJEEB 
KHAN

GOPAL CHAND 
SHARMA

COURT 
FEES FILED 
OFFLINE 
ON 
03.04.2023

CS(COMM)
-36/2023

STATE BANK OF 
INDIA VS BEENA 
GOSWAMI PROP 
OF M/S AVNI 
INFRATECH

GOPAL CHAND 
SHARMA

COURT 
FEES FILED 
OFFLINE 
ON 
21.03.2023

CS(COMM)
-37/2023

DINESH SHARMA 
PROP OF M/S 
TRIUMPH 
INCORPORATION 
VS IMRAN ZIA 
PROP OF M/S ZIA 
COLLECTION

RAJEEV KUMAR 
SHUKLA

COURT 
FEES FILED 
OFFLINE 
ON 
03.04.2023

CS(COMM)
-38/2023

CENTRAL BANK 
OF INDIA VS 
SAHIL

ARVIND KUMAR 
SINGH

COURT 
FEES FILED 
OFFLINE 
ON 
12.04.2023

CS(COMM)
-39/2023

CENTRAL BANK 
OF INDIA VS M/S 
TRIPATHI 
ENTERPRISES

ARVIND KUMAR 
SINGH

COURT 
FEES FILED 
OFFLINE 
ON 
12.04.2023

CS(COMM)
-40/2023

BANK OF 
MAHARASHTRA 
VS SANDEEP 
MALIK

COURT 
FEES FILED 
OFFLINE 
ON 
22.03.2023

CS(COMM)
-41/2023

PUNJAB 
NATIONAL BANK 
VS RANA 
TRANSPORT AND 
MATERIAL 
CARRIES & 1 
OTHERS

NEERAJ KUMAR 
BHAGAT

COURT 
FEES FILED 
OFFLINE 
ON 
27.01.2023

EX(COMM
)-56/2023

M/S BANSAL 
CREDITS LTD VS 
PARWEJ MALIK & 
1 OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-57/2023

HDB FINANCIAL 
SERVICES 
LIMITED VS 
KAILASH & 1 
OTHERS

SYED HUSAIN ADIL 
TAQVI

COURT 
FEES NOT 
FILED

CS(COMM)
-42/2023

ATUL JAIN, PROP 
SAPAN PAPER 
IMPEX VS ANUJ 
DAYAL PROP M/S 
SAI PRINT PACK

COURT 
FEES FILED 
OFFLINE 
ON 
17.04.2023



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

20.04.2023

AMULYA UPADHYAY 21.04.2023

AMULYA UPADHYAY 21.04.2023

ARVIND RATHAUR 21.04.2023

NITIN MEHTA 25.04.2023

NITIN MEHTA 25.04.2023

27.04.2023

27.04.2023

SACHIN AGGARWAL 28.04.2023

NITIN MEHTA 28.04.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)
-43/2023

M/S POLO 
ENTERPRISES VS 
M/S PARAMARA 
PROMOTIONS 
PRIVATE LIMITED 
& 1 OTHERS

NEERAJ KUMAR 
BHAGAT

COURT 
FEES FILED 
OFFLINE 
ON 
08.04.2023

EX(COMM
)-58/2023

M/S HDB 
FINANCIAL 
SERVICES 
LIMITED VS 
SANJEEV KUMAR 
AND OTHERS & 1 
OTHER

COURT 
FEES NOT 
FILED

EX(COMM
-59/2023

M/S HDB 
FINANCIAL 
SERVICE LIMITED 
VS SANJEEV 
KUMAR AND 
OTHERS & 1 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-60/2023

CHOLAMANDALA
M GENERAL 
INSURANCE CO. 
LTD VS MANISH 
KUMAR BHATT & 
1 OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-61/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL 
SERVICES LTD VS 
AMIT KUMAR & 1 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-62/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL 
SERVICES LTD VS 
ANESS AHMAD & 1 
OTHERS

COURT 
FEES NOT 
FILED

MISC DJ-
168/2023

STATE BANK OF 
INDIA VS 
ARCHANA RANI

GOPAL CHAND 
SHARMA

COURT 
FEES NOT 
FILED

CS(COMM)
-44/2023

MUNIRUDDIN VS 
M/S SHREE RAM 
IRON STORE

ARVIND KUMAR 
DUBEY

COURT 
FEES FILED 
OFFLINE 
ON 
04.01.2023

MISC DJ-
169/2023

AAR KAY 
FINLEASE VS 
RAJIV KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-63/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL 
SERVICES LTD VS 
ANJAN DUTTA & 1 
OTHERS

COURT 
FEES NOT 
FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

UMAKANT KATARIA 28.04.2023

NITIN MEHTA 28.04.2023

AMULYA UPADHYAY 28.04.2023

27 SHAHDARA 12-04-2023 03/04/2023

13-04-2023 11-04-2023

15-04-2023 03/04/2023

AASTHA SHARMA(P), 18-04-2023 14-04-2023

AASTHA SHARMA(P), 18-04-2023 14/04/2023

21-04-2023 22/03/2023

VIJAY KUMAR(P), 27-04-2023 13/04/2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM
)-64/2023

SWADESHI 
INDUSTRIES VS 
JOGINDER SINGH 
AND SONS

COURT 
FEES NOT 
FILED

EX(COMM
)-65/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL 
SERVICES LTD VS 
ASHOK KUMAR & 
1 OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-66/2023

M/S HDB 
FINANCIAL 
SERVIC LIMITED 
VS JAI 
CONSTRUCTION 
AND OTHERS & 1 
OTHERS

COURT 
FEES NOT 
FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/1
91/2023

STATE BANK OF 
INDIA Vs MD 
KEFAYATULLA  
PROP OF M/S 
SUBHANA 
FASHION

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/1
93/2023

KAWALJEET 
SINGH Vs M/S S 
DESAI AND 
ASSOCIATES PVT 
LTD

Ankur(P),

CS 
(COMM)/1
94/2023

INDIAN 
OVERSEAS BANK 
Vs M/S  VATIKA 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR MS 
VATIKA SHARMA

RANJAY KUMAR 
SINHA(P),

CS 
(COMM)/1
99/2023

ADIDAS AG Vs 
ASHOK KUMAR

CS 
(COMM)/1
98/2023

ADIDAS AG Vs 
ASHOK KUMAR

CS 
(COMM)/2
04/2023

PUNJAB 
NATIONAL BANK 
THROUGH ITS A R 
MR HARI 
SHANKAR 
KARDAM Vs M/S 
ADITYA 
ENTERPRISE  
PROP MR DINESH 
KUMAR SHARMA

Naveen Sirohi(P),

CS 
(COMM)/2
14/2023

M/S MAADU 
FABRIC Vs M/S K S 
FASHION



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

27 SHAHDARA

27-04-2023 20/04/2023

28 SHAHDARA GAURAV(P), 17-04-2023 04.03.2023

17-04-2023 29.03.2023

RAMAN TOMAR(P), 19-04-2023 13.04.2023

26-04-2023 19.04.2023

SANJAY SOTI(P), 29-04-2023 26.04.2023

29-04-2023 21.04.2023

29 SH. SURENDER S. RATHI SANJEEV KUMAR(P), 12-04-2023 29-03-2023

10-04-2023 28-03-2023

YOGINDER SINGH(P), 11-04-2023 29-03-2023

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/2
13/2023

PUNJAB 
NATIONAL BANK 
Vs SHRIKANT 
SINGH

Shalini Upadhyay(P),

MS. SUKHVINDER KAUR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/1
97/2023

PUNJAB 
NATIONAL BANK 
Vs ASK FOR 
TRAVELS PVT LTD 
 THROUGH ITS 
DIRECTORS

CS 
(COMM)/1
96/2023

UNION BANK OF 
INDIA Vs DEEPAK 
KUMAR

SAMARENDRA 
KUMAR(P),

CS 
(COMM)/2
03/2023

HDFC BANK LTD 
Vs AMIT MEHRA
PROPRIETOR OF 
M/S AMIT SAREES

CS 
(COMM)/2
11/2023

UMESH KUMAR 
Vs RAMESH 
KATHURIA

Ankur(P),

CS 
(COMM)/2
28/2023

ASHOK KUMAAR 
CHAUHAN Vs 
PARSAVNATH 
DEVELOPERS LTD 
THROUGH ITS 
DIRECTORS

CS 
(COMM)/2
27/2023

CANARA BANK Vs 
DEEPA 
MAHESHWARI

Ankur Aggarwal(P),

Shahdara CS 
(COMM)/1
92/2023

M/S V K 
INTERPRISES 
THROUGH 
ITSPROP NITIN 
JAIN Vs JAI KIDS 
WEARTHROUGH 
ITS PROPMR 
DEVENDER 
NARANG

CS 
(COMM)/1
89/2023

UNION BANK OF 
INDIA Vs M/S 
MAHAVEER BOX 
WALA

SAMARENDRA 
KUMAR(P),

MISC 
DJ/351/20
23

GROWTH 
FACILITY 
SERVICE PVT LTD 
Vs JK GARMENTS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

29 SH. SURENDER S. RATHI

19-04-2023 N/A

SANYAM JAIN(P), 01-04-2023 15-03-2023

UDIT GOYAL(P), 27-04-2023 21-03-2023

HEMANT GUPTA(P), 01-04-2023 16-03-2023

12-04-2023 22-03-2023

10-04-2023 21-03-2023

SIDHARTH JOSHI(P), 15-04-2023 N/A

27-04-2023 14-04-2023

27-04-2023 14-04-2023

27-04-2023 14-04-2023

Shahdara

Execution 
(Comm)/95
/2023

LORD KRISHNA 
FINANCIAL 
SERVICES LTD 
THROUGH AR 
RANA PRATAP Vs 
SHAKTI KUMAR 
RAI

KRISHNA KANT 
GAUTAM(P),

CS 
(COMM)/1
82/2023

YOGESH GUPTA 
Vs CHANDRA 
SHEKHAR 
TANEJA

CS 
(COMM)/2
16/2023

SURINDER KAUR 
VERMA Vs 
PARSAVNATH 
DEVELOPERS LTD

OMP 
(COMM)/1
2/2023

HIMANSHU JAIN 
sole proprietor of 
M/S PREMIUM 
BUILDERS Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI Through its 
CommissionerOMP 

(COMM)/1
1/2023

GAURAV SHARMA 
Vs M/S 
SARVAGUN 
AUSHDHI PVT 
LTD THROUGH 
ITS DIRECTOR 
AND EXECUTIVE 
DIRECTOR

MANISH KUMAR 
VAID(P),

CS 
(COMM)/1
88/2023

SRIYANSH 
KUMAR Vs KAPIL 
DEV SHARMA 
AND ANOTHER

SUBHASH CHANDRA 
LOCHAKIA(P),

Execution 
(Comm)/92
/2023

UTSAV BANSAL Vs 
PRETTY 
ELECTRICALS 
INDIA PVT LTD

CS 
(COMM)/2
17/2023

STATE BANK OF 
INDIA Vs VINOD 
KUMAR CHUGH 
PROP OF M/S 
SWATI AGENCIES

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/2
18/2023

STATE BANK OF 
INDIA Vs RAJ 
KUMAR GUPTA 
PROP OF M/S 
YESH GARMENTS

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/2
19/2023

STATE BANK OF 
INDIA Vs 
INDERJEET 
SINGH

GOPAL CHAND 
SHARMA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

29 SH. SURENDER S. RATHI

27-04-2023 14-04-2023

AMIT GUPTA(P), 29-04-2023 22-03-2023

SANJAY SOTI(P), 24-04-2023 15-03-2023

28-04-2023 10-04-2023

28-04-2023 10-04-2023

28-04-2023 10-04-2023

28-04-2023 10-04-2023

25-04-2023 15-03-2023

28-04-2023 10-04-2023

30 MS. SAVITA RAO COUNSEL(P), 03-04-2023 29/03/2023

Shahdara

CS 
(COMM)/2
20/2023

STATE BANK OF 
INDIA Vs 
SUMITRA PROP 
OF M/S ADITYA 
RAJ MEDICAL 
SOLUTION GROUP

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/2
26/2023

THE JAMU AND 
KASHMIR BANK 
LTD Vs SONIA 
MEHRA

CS 
(COMM)/2
09/2023

VIMRASH 
TRADERS Vs 
NAVED 
GARMENTS 
THROUGH ITS 
PROPERITOR 
ALLUDEEN KHAN

CS 
(COMM)/2
22/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
MR RAHUL 
KUMAR 
AGARWAL

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
25/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
MOHMAD TAUQIR 
ALAM

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
24/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
UMESH LALWANI

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
23/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
MR NARESH 
KUMAR GUPTA

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
10/2023

SOUTH INDIAN 
BANK Vs SHASHI 
AGENCY through 
its proprietor Sh 
Maneet Bhatia

ARUN KUMAR 
SHUKLA(P),

CS 
(COMM)/2
21/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
SANDEEP 
KATARIA

NEELAM KUMARI 
MALIK(P),

Shahdara CS 
(COMM)/1
85/2023

VIVEK GOYAL Vs 
DEVENDRA NATH 
GUPTA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

MUNISH CHHOKER(P), 05-04-2023 29/03/2023

ARPIT JAIN(P), 10-04-2023 28/03/2023

AMIT KUMAR(P), 12-04-2023 28/03/2023

MEENAKSHI GARG(P), 15-04-2023 11/04/2023

ANAND PRAKASH(P), 18-04-2023 30/03/2023

18-04-2023 10/04/2023

18-04-2023 07/04/2023

21-04-2023 08/10/2022

21-04-2023 14/11/2022

21-04-2023 19/04/2023

Shahdara

CS 
(COMM)/1
86/2023

JAI DURGA 
TRADERS PVT 
LTD Vs SANSKRITI 
APPARELS PVT 
LTD

OMP 
(COMM)/1
0/2023

NARENDRA 
SINGH Vs KOTAK 
MAHINDRA 
PRIME LIMITED

CS 
(COMM)/1
90/2023

NIRMALA JAIN Vs 
BABITA SETHIA

CS 
(COMM)/1
95/2023

MR SURENDER 
GARG Vs NARESH 
CHAND GUPTA

CS 
(COMM)/2
00/2023

RATNA TEXTILE 
LLP Vs 
MADHUSUDAN 
MAHESHWARI

CS 
(COMM)/2
02/2023

SANJAY JAIN Vs 
SHER SINGH

Mohit Khanna(P),

CS 
(COMM)/2
01/2023

STATE BANK OF 
INDIA Vs SUSHIL 
KUMAR JAIN 
PROP OF M/S AM 
FASHION

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/2
08/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
M/S SAFA 
ENTERPRISES

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
07/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
AMARJIT SINGH

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
06/2023

M/S SB SALES 
CORPORATION Vs 
M/S AMBITION 
MICA LIMITED

SHANTNU 
AGGARWAL(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

21-04-2023 17/04/2023

26-04-2023 18/04/2023

AASTHA SHARMA(P), 27-04-2023 24-04-2023

31 North-West MUKESH AGGARWAL 01-04-2023 28-03-2023

CHITRA MALHOTRA 01-04-2023 20-03-2023

CHITRA MALHOTRA 01-04-2023 20-03-2023

SAHIBA SINGH 01-04-2023 31-03-2023

GAUTAM BHASIN 03-04-2023 31-03-2023

TARUN KR. PANDEY 03-04-2023 15-03-2023

VANDANA BHATIA 03-04-2023 29-03-2023

Shahdara

CS 
(COMM)/2
05/2023

MAYANK 
TAYALFEXLE 
CABLES 
INDUSTRIES Vs 
PRAVEEN 
JAITLYAP 
SOLUTION

Vishal Nagar(P),

CS 
(COMM)/2
12/2023

M/S BATUK COT 
FAB Vs M/S 
ANJANI 
GARMENTS

Anuvansh Gupta(P),

CS 
(COMM)/2
15/2023

UNDER ARMOUR  
INC Vs ASHOK 
KUMAR

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
COMM/24
9/23

ADVENTURE 
MEDIA PVT LTD 
VS MANJULA 
SANJAY

CS 
COMM/25
0/23

CANARA BANK VS 
M/S F M TRADERS

CS 
COMM/251
/23

CANARA BANK VS 
M/S LAWAN

CS 
COMM/25
2/23

SANDEEP KUMAR 
OJHA VS PANKAJ 
GARG

CS 
COMM/25
3/23

SAMSONITE IP 
HOLDING VS 
ASHOK KUMAR

CS 
COMM/25
6/23

DCS TECHNO 
SERVICE PVT LTD 
VS M/S SAURABH 
AGGARWAL

CS 
COMM/257
/23

CANARA BANK VS 
PARVEEN KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

VANDANA BHATIA 03-04-2023 01-04-2023

SAHIL GOYAL 05-04-2023 14-03-2023

GAUTAM BHASIN 11-04-2023 09-08-2022

GAUTAM BHASIN 11-04-2023 08-04-2023

ARCHIT SINGHAL 11-04-2023 04-04-2023

SAMVENDRA VERMA 11-04-2023 10-04-2023

MANISH 12-04-2023 10-04-2023

TARANPREET SINGH 12-04-2023 10-04-2023

AMITABH KUMAR 13-04-2023 05-04-2023

ANIL KUMAR SAHU 13-04-2023 05-04-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
COMM/25
8/23

CANARA  BANK VS 
RITU SINGHAL 
PROP. APEX

CS 
COMM/25
9/23

ALDAS INDIA 
MARKETING CO. 
VS ZEESHAN 
FOOTWEAR

CS 
COMM/261
/23

PUMA SE VS 
APEKHA 
INTERNATIONAL

CS 
COMM/26
2/23

PUMA SE VS 
ASHOK KUMAR

CS 
COMM/26
3/23

AANCHAL SINGH 
VS VIJAY VERMA 
AND ORS.

CS 
COMM/26
4/23

AUSL PHARMA VS 
HEMA 
LABORATORIES 
PVT LTD

CS 
COMM/26
5/23

VIKAS JAIN VS 
SHARAN 
ELECMECH PVT 
LTD 

CS 
COMM/26
6/23

RAMESH 
CHANDER VS 
MEENU PATHAK

CS 
COMM/26
7/23

DECENT 
SECURITIES PVT 
LTD VS HPRT 
TRADERS AND 
ORS.

CS 
COMM/26
8/23

RSPL HEALTH 
PVT LTD VS RAJ 
KUMAR 
SHRINAGAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

MUKESH KR. SINGH 13-04-2023 12-04-2023

CHIRAG GUPTA 15-04-2023 11-04-2023

KARTIK DABAS 15-04-2023 27-02-2023

KARTIK DABAS 15-04-2023 27-02-2023

KARTIK DABAS 15-04-2023 27-02-2023

KARTIK DABAS 15-04-2023 27-02-2023

GAUTAM BHASIN 17-04-2023 08-04-2023

KAMAL GARG 17-04-2023 14-04-2023

M.S SALUJA 17-04-2023 27-03-2023

MUKESH KUMAR 17-04-2023 03-04-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
COMM/26
9/23

SAVNEET SINGH 
VS PIRAMAL 
CAPITAL AND 
HOUSE FIN LTD

CS 
COMM/27
0/23

KUSUM GILL VS 
NEETU SHOKAL

CS 
COMM/271
/23

AJIT INDUSTIRES 
LTD VS PRABHAV

CS 
COMM/27
2/23

AJIT INDUSTIRES 
LTD VS MANOJ 
JHA

CS 
COMM/27
3/23

AJIT INDUSTRIES 
LTD VS ATUL 
PALODKAR

CS 
COMM/27
4/23

AJIT INDUSTRIES 
LTD VS DALJIT 
RAM

CS 
COMM/277
/23

HBI BRANDED 
APPAREL ENT VS 
ASHOK KUMAR

CS 
COMM/27
8/23

SYMBIOTIC 
THERAPEUTICS 
PVT LTD VS SMILE 
HEALTH CARE 
AND ANR.

CS 
COMM/28
2/23

THE NANITAL 
BANK LTD VS M/S 
B D S AGRO 
FOODS LTD

CS 
COMM/28
4/23

SANJEEV GOEL VS 
V.S YARNS PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

MUKESH KUMAR 17-04-2023 03-04-2023

DHARAM DEV 17-04-2023 25-01-2023

AMIT JOSHI 19-04-2023 18-04-2023

RAJEEV KUMAR 19-04-2023 18-04-2023

MANISH KUMAR 20-04-2023 18-04-2023

MANISH TANWAR 20-04-2023 02-03-2023

JITENDER KUMAR 20-04-2023 02-09-2022

PARTYUSH 21-04-2023 20-04-2023

NAVILIN SHARMA 24-04-2023 20-04-2023

RISHABH SINGHAL 24-04-2023 21-04-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
COMM/28
5/23

SANJEEV GOEL VS 
M/S JINDAL 
COTEX LTD

CS 
COMM/28
6/23

AXIS BANK LTD V 
ASHISH ARORA

CS 
COMM/28
8/23

RADHA KISHAN 
GOBIND RAM LTD 
VS DATT SHARMA

CS 
COMM/28
9/23

RAWAN CO. SARL 
VS SK EXPORTS

CS 
COMM/29
0/23

JITEN DEV 
KUMAR VS 
DEEPAK GARG 
AND ORS

CS 
COMM/291
/23

ANIL TANWAR 
AND ORS VS M/S 
HALDI RAM 
BHUJIAWALA 
AND ANR.

CS 
COMM/29
2/23

GUVINDER SINGH 
VS SEVEN SEA 
HOSPITALITY PVT 
LTD

CS 
COMM/29
3/23

RG RESIDENCY 
APARTMENT 
OWNER VS RG 
SERVICES PVT 
LTD AND ORS

CS 
COMM/29
4/23

UNDER ARMOUR 
INC VS ASHOK 
KUMAR

CS 
COMM/29
5/23

NEELAMBER 
SHARMA VS 
NARESH SHARMA 
AND ORS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

SAMRIDHI 24-04-2023

VANDANA BHATIA 24-04-2023 03-04-2023

VANDANA BHATIA 24-04-2023 04-04-2023

SUNIL KUMAR 25-04-2023

SUNIL KUMAR 25-04-2023 01-04-2023

SUNIL KUMAR 25-04-2023 01-04-2023

SUNIL KUMAR 25-04-2023 01-04-2023

SUNIL KUMAR 25-04-2023 01-04-2023

S S DAHIYA 25-04-2023 16-04-2023

VIVEKANAND JHA 25-04-2023 24-04-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
COMM/29
6/23

MANISH MITTAL 
VS LAXMAN 
MAHIPAL AND 
ORS.

CS 
COMM/29
8/23

CANARA BANK VS 
M/S SUPER FOOD 
PRODUCTS INDIA

CS 
COMM/29
9/23

CANARA BANK VS 
M/S SANMATI 
STEEL AND ANR.

CS 
COMM/30
0/23

UCO BANK VS M/S 
SINGH WATER 
SUPPLIER

CS 
COMM/30
1/23

UCO BANK VS M/S 
AMBA FOODS

CS 
COMM/30
2/23

UCO BANK VS M/S 
SINGHAL WIRE

CS 
COMM/30
3/23

UCO BANK VS M/S 
RUBY HAIR 
DRESSER

CS 
COMM/30
4/23

UCO BANK VS 
NAVEEN KUMAR

CS 
COMM/30
5/23

M/S NIKUM 
ENERGY 
CENTRAL INDIA 
VS LALIT CHOPRA 
@ LALIT KR 
CHOPRA

CS 
COMM/30
6/23

MAKINO 
INTERNATIONAL 
HEALTHCARE 
PVT LTD VS 
MUKAT HOSPITAL 
HEART 
INSTITUTE AND 
ORS.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

SANJAY AGGARWAL 25-04-2023 21-04-2023

GAURAV SHARMA 26-04-2023 24-04-2023

RAMAN TIWARI 26-04-2023 13-04-2023

MANISH KUMAR 26-04-2023 06-03-2023

SAVITA MALHOTRA 27-04-2023 26-04-2023

ASHOK JAIN 27-04-2023 05-04-2023

32 North NIL

33 SOUTH-WEST NIKITA MARWAHA 03.04.2023 28.03.2023

VANDANA BHATIA 11.04.2023 11.04.2023

SURBHI SAXENA 12.04.2023 06.02.2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
COMM/30
7/23

SWIFT OFFSET 
PVT LTD VS 
RADHA KRISHAN 
GOBIND RAM LTD

CS 
COMM/315
/23

M/S N.K TRADERS 
TH. NITESH KR. 
VS M/S ADVANCE 
RUBBER 
TECHNOLIES

CS 
COMM/319
/23

HDFC BANK LTD 
VS RAVI GOEL

CS 
COMM/316
/23

INTEC INFRA 
PROJECTS VS YFC 
PROJECT PVT LTD

CS 
COMM/32
0/23

PRUDENCE 
SCHOOL ASHOK 
VIHAR VS 
SHASTRA BEGUM

CS 
COMM/321
/23

SUNITA JINDAL 
VS HARI OM 
GUPTA

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
163/2023

HDFC VS 
CHANDRA 
PRASHANT

CS COMM. 
167/2023

UNION BANK OF 
INDIA VS AASTHA 
SHARMA

CS COMM. 
172/2023

CANARA BANK VS 
M/S BHARAT 
BHOG



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

SANDEEPTYAGI 13.04.2023 22.03.2023

PURAN SHARMA 19.04.2023 07.11.2023

PURAN SHARMA 19.04.2023 16.11.2022

21.04.2023 21.04.2023

L.K. GARG 24.04.2023 13.04.2023

VANDANA BHATIA 24.04.2023 20.04.2023

25.04.2023 12.04.2023

ARVIND SINGH 26.04.2023 19.04.2023

34 SOUTH-WEST 10.04.2023 28-03-2023

11.04.2023 24.03.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
173/2023

CANARA BANK VS 
RAMA SHANKAR

CS COMM. 
202/2023

M/S THE GLOBAL 
ZONE VS M/S 
VIBRANT 
GRAPHICS P. LTD.

CS COMM. 
203/2023

M/S THE GLOBAL 
ZONE VS M/S  
CAPITAL 
VENTURES P. 
LTD.

CS COMM. 
204/2023

SUNITA MITTAL 
Vs MUKESH 
SINGH

Asutosh Lohia

CS COMM. 
205/2023

M/S BESTECH 
ENTERPRISES Vs 
M/S SRI SRINATH 
INFRA

CS COMM. 
206/2023

UNION BANK OF 
INDIA ERST 
WHILE ANDHRA 
BANK Vs SH 
PARVEEN KUMAR 
BHARDWAJ

CS COMM. 
209/2023

CANARA BANK VS 
SURYA SHA

BIJAYA MOHAN 
GOSWAMI

CS COMM. 
211/2023

UNION BANK OF 
INDIA Vs PAWAN 
MISHRA

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

CS 
(Comm.)16
5/2023

HDFC Bank Ltd Vs 
Muskan Mega Mart 
Pvt Ltd

Dharam Dev

CS(Comm.)
/166/2023

The Jammu & 
Kashmir Bank Ltd 
Vs Suhaib 
Mohammad & ANR

Lizma Ashraf



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

34 SOUTH-WEST

12.04.2023 11.04.2023

12.04.2023 28-03-2023

13.04.2023 22.03.2023

13.04.2023 04.02.2023

13.04.2023 06.04.2023

15.04.2023 27.03.2023

15.04.2023 16.03.2023

15.04.2023 13.12.2022

17.04.2023 22.03.2023

15.04.2023 NA

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

CS 
(Comm.)/1
71/2023

Union Bank of 
India Vs Ashu 
Yadav

Vandana Bhatia

cs 
(Comm.)/1
69/2023

HDFC VS Rakesh 
Kumar

Nikita Marwaha

CS 
(Comm.)/1
74/2023

Canara Bank Vs 
M/s Darshan 
Enterprises

Sandeep Tyagi

CS 
(Comm.)/1
76/2023

Canara Bank Vs 
SNG Machines Pvt 
Ltd & Ors

Surbhi Saxena

CS 
(Comm.)/1
75/2023

Chandeshwar 
Sahani V/s 
Indusind Bank Ltd.

Abhinav Akash

CS 
(Comm.)/1
98/2023

Raksha Supreme 
Camouflage P Ltd. 
V/s Harriom 
Enterprises

Anubhav Dixit

CS 
(Comm.)/1
99/2023

Neeraj Kumar V/s 
Satya vir Arya

Neeraj Gupta

CS 
(Comm.)/2
00/2023

Union Bank Of 
India V/s Dablu 
Ram

Ravi Kumar

CS 
(Comm.)/2
01/2023

Canara Bank V/s 
M/S Vishnu 
Enterprises

Sandeep Tyagi

OMP (I) 
(Comm)/8
9/2023

Toyota Financial 
Ser India Ltd. V/s 
Suvidha Nahai 
Exports

Rahul Bhardwaj



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

34 SOUTH-WEST

15.04.2023 NA

15.04.2023 NA

24.04.2023 15.04.2023

24.04.2023 22.03.2023

26.04.2023 23.03.2023

29.04.2023 20.04.2023

29.04.2023 23.03.2023

29.04.2023 23.03.2023

35 SOUTH-WEST 27-04-2023 17/10/2022

Sh. RAJAN MIGLANI 26-04-2023 12/04/2023

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

OMP (I) 
(Comm)/9
0/2023

HDFC Bank V/s 
Kamal Singh Bisht 
Singh Bisht

Sanjeev Pathak

OMP (I) 
(Comm)/91
/2023

HDFC Bank Ltd. 
V/s Gulshan Kumar

Sanjeev Pathak

CS 
(Comm.)/2
07/2023

ICICI Bank V/s 
Sunil John

Alok Kumar

CS 
(Comm.)/2
08/2023

Canara Bank V/s 
M/S Shiv Shankar 
SHG & Ors.

Bijay Mohan Goswami

CS 
(Comm.)/2
12/2023

Squared Circle V/s 
Geartron 
technologies Pvt. 
Ltd. & Ors.

Anshuman Anaresh

CS 
(Comm.)/2
14/2023

Pramod Pathak V/s 
Shilpi Verma

Mohit Madan

CS 
(Comm.)/2
17/2023

Amethi Enterprises 
(Delhi) V/s M/S 
Amethi Enterprises 
(Mumbai)

Onkar Roy

CS 
(Comm.)/2
18/2023

Amethi Enterprises 
(Delhi) V/s M/S 
Gargey Enterprises 
(Mumbai)

Onkar Roy

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(COMM)/2
15/2023

AAYUSH KUMAR 
SHUKLA Vs M/S 
CUBICAL 
LABORATORIES 
PRIVATE LIMITED

Sh. RAJ KUMAR 
MAHTO

CS 
(COMM)/2
13/2023

CONTINENTAL 
CARRIERS PVT 
LTD Vs TURBO 
MEGHA AIRWAYS 
PVT. LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

25-04-2023 10-04-2023

13-04-2023 17/01/2023

Sh. SANDEEP TYAGI 13-04-2023 22-03-2023

13-04-2023

13-04-2023 04-01-2023

11-04-2023 10-04-2023

Total 727

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(COMM)/2
10/2023

TAMANDEEP 
SINGH SARNA Vs 
SHASHVI

Sh.VIVEK PRAKASH

CS 
(COMM)/1
77/2023

ICICI BANK Vs 
SONIA 
AHLUWALIA

Sh. RAJEEV KUMAR 
RANJAN

CS 
(COMM)/1
78/2023

CANARA BANK Vs 
MS ZAS 
EXPPORTS INC

CS 
(COMM)/1
79/2023

M/S BARKAT RAJ 
CAPITAL PVT. LTD 
Vs M/S SKIPPER 
PROPERTIES PVT 
LTD

Sh SHARANJIT SINGH 
WADHWA

09-09-2021
20-04-2022

CS 
(COMM)/1
80/2023

M/S MCF 
FINLEASE P LTD 
Vs SP CHAWLA

Sh. Rahul Sharma

CS 
(COMM)/1
68/2023

UNION BANK OF 
INDIA ERTWHILE 
ANDHRA BANK Vs 
SANGITA

Ms. Vandana Bhatia


	Form-2

